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SHRI BHUPESH GUPTA: We are not
here for their comfort. They should be told
that we are not for their comort.

MR. DEPUTY CHAIRMAN: Let us come
to the discussion.

SHRI BHUPESH GUPTA: We shall say
what we consider...

MR. DEPUTY CHAIRMAN: You are
repeating. You have already said that.

SHRI BHUPESH GUPTA: But then what
is the result?

MR. DEPUTY CHAIRMAN: You have
said it. Please resume your seat.

SHRI BHUPESH GUPTA: I am' not
saying for the sake of saying.

MR. DEPUTY CHAIRMAN: That is what
it seems.

SHRI BHUPESH GUPTA: I want some
result. I want some statement from you.

MR. DEPUTY CHAIRMAN: Whatever
you have said has been noted. Please resume.

SHRI BHUPESH GUPTA: We make
submissions. You never consider them.

MR. DEPUTY CHAIRMAN: Every thing
that the hon. Member has said has been
noted.

SHRI BHUPESH GUPTA: But we would
like to know whether these two things can be
accommodated. Government should get up
and say. (Interruptions) Every biennial elec-
tion sends at least two interruptors against
me. That is my experience.

MR. DEPUTY CHAIRMAN: Honourable
Member, please resume. Let us go to the
Plan discussion.
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SHRI BHUPESH GUPTA: I welcome it
very much because you are the life of the
House.

MR. DEPUTY CHAIRMAN: Order
please.

SHRI BHUPESH GUPTA; I welcome
that. Every biennial election sends at least
two.

MR. DEPUTY CHAIRMAN: You have
said that twice

SHRI BHUPESH GUPTA: All I say is
there should be a discussion on these. You
kindly accommodate me.

SHRI MANUBHAI MOTILAL PATEL:
The time of the House is precious.

AN HON'BLE MEMBER: There will be
many.

SHRI BHUPESH GUPTA: Kindly
consider this.

MR. DEPUTY CHAIRMAN: Every thing
has been taken down.

SHRI BHUPESH GUPTA: Sir, Uttar
Pradesh solution will be found here.

MOTION RE. DRAFT FIVE YEAR
PLAN—1978-83—contd.

MR. DEPUTY CHAIRMAN: Let us go to
Plan discussion. Before we commence
discussion on this, I have to say that time has
been allotted to different parties. Now some
Members take a long time on the plea that
they are taking their party's time. The Whips
of the major parties have consulted among
themselves and they are of the opinion that 15
minutes should be the limit for any speech so
that more and Members of the respective
parties could take part in this discussion. So
please keep this in mind while participating in
the debate. Shri Parnab Mukherjee.



213 Motion re Draft

SHRI PRANAB MUKHERIJEE; Sir, I was
drawing the attention of the Finance Minister
and I am happy that he is here now I am
thankful to Bhupesh Babu that he has at least
provided some cushion time so that the
Finance Minister can listen to my
observations because he was not here then.
What [ was trying to suggest is that if he
wants to curb smuggling by selling
indigenous gold, the price at which it is being
auctioned, as reported in the newspapers, is at
the prevailing market price and, therefore, the
difference between the international price and
the prevailing market price continues and the
incentive for the smugglers to bring gold and
sell it at a cheaper price continues. If he
wants to sell it at the international price, the
Government will have to pass on an element
of subsidy to the relatively affluent class.

The second danger that would come out of
this policy is this. Now he is expecting to
have the savings of the community invested
either in the equities, or in the shares, or even
in the fixed deposits. He has cut down the
interest rate. That is a disincentive for the
depositors to keep their money in time
deposits. Secondly, Sir, the people find, as it
is today, with our craze for gold and more
confidence in gold, when gold is being sold,
if they can invest their surplus money in gold,
who is going to invest it either in equity or in
bank? Therefore, it was the duty of the
Government, if they wanted to see that the
surplus money and savings of the community
are to be invested in a particular direction, to
come forward with a proposal and make
adequate arrangements. But,
unfortunately,

this scheme will completely frustrate the
Government's expectation that there will be
fresh investment and people will come
forward as he has provided some incentives
for investment in equities of the new
companies
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and so on and so forth. Moreover, when

we are having a discussion on this, apart rom
the economic maladies, the whole country is
passing through tremendous social and poli-

tical tensions Some times, it appears

to us whether there exists any Government
at all. I would not like to mention the name
of a particular Government which has its
record of running the administ'ation by
resorting to police firing more than once in a
week. And this is not the individual case of
one particular State Government. This is a
common feature. Law and order position is
deteriorating. Power position is almost on
the verge of runination.

Industrial unrest js growing day by day.
Whatever lip sympathies they might have
shown to the workers when the question of
repression comes they pz'actically follow the
most brutal way to suppress the demands of
the workers. Now, immediately the Finance
Minister will ask; What did you do during
the emergency? You cut their bonus. You
impounded their bonus. All these stock
phrases they have already at their command.

Regarding land reforms, Sir, it has been
very highly eulogised in the Plan document
that the previous Government failed to do it.
But what are you doing? What is happening
in Bihar and Uttar Pradesh is not merely
rivalries between two castes or communities.
The whole problem started because the poor
people, the landed people have been divested
of their land. Whatever small benefits they
got after waiting for many years, when the
new Government came and that Government
identified themselves with the interests of
the rich peasantry by providing all sorts of
subsidies in spite of opposition from the
Finance Ministry, subsidies in fertilisers,
subsidies in other agricultural equipment, in
the form of tax concessions and so on and so
forth, when the Government identified them-
selves with the interests of the rich peasantry
in the rural areas they got
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[Shri Pranab Mukherjee]

the incentive to divest the poor people of
their small pieces of land which they got
after waiting for many years.

It is easy to incorporate in the Plan document.
But do you have that political will for land
reform in all seriousness. And if you do have
it, have you shown any ingredient of your
desire during the last 12 months? That is
the rnoot question.  An artificial conflict is
being created between the rural sector and the
industrial sector. 1 do not know whose brain
wave it is. But even today the Prime Minister
mentioned  while quoting certain figures that
during the past 25 years only 17 million
hectares were brought under irrigation and in
this proposed Plan ~ Document, they  are
asking for 27 million hectares. ~Can he ignore
the fact that if the industrial infrastructure was

not built in this country by having
industrial policies so long since 1956
laying emphasis on  the major  industrial
development and large scale industries,

building up technology, would it have been
possible to have their agricultural revolution
which we have had in which during the period
of ten years food production doubled itself
from 60 million tonnes to 121 million tonnes,
and whatever they are expected to have...

SHRI BHUPESH GUPTA: Mr. Morarji Desai
has his own therapy for every disease.

SHRI PRANAB MUKHERIJEE: Including
urine therapy. Anyway, let him have his own
therapy. My humble submission to the House
through you. Sir, would he not to apply his
pet therapy to this economy and to this
country. That is my only submission.
Therefore, there is no question of conflict
between the rural sector and the urban sector.
But my moot question is; This is just lip
sympathy and nothing else. The Finance
Minister himself admitted that he  has not
expanded a single
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rural bank. What is he waiting for? For an
expert committee report? We had also,
while we  were Ministers, appointed
expert  committees.  We know that the
experts  frame their policies .according to the

political will of the political  executives.
This is not anew thing to this administration.
Does he want to do the same things?
Unless you take care of the problem of rural
credit, whatever amount you may allocate in
the rural sector,  whatever you may talk of
agi-icultural  development and more
allocation, greater emphasis, all these things are
not going to solve the problem. It is not
unknown to the Minister and to the  planners
that the co-operative sector, regional
rural policy, rural  branches of the  com-
mercial banks taken together, in other words,
financial institution cannot meet more
than 50 per cent, of the total requirement.
And I do not find anything in the Plan
Document in what way they are going to solve
the problem of rural credit.  Certain
sketchy ideas have been given Look
at the  past history.

Because, if you look at the history of how
lands were transferred, you will find that
mainly because of credit problems lands are
transferred from the poor people to the
relatively richer sections of the community.
Even if you give them land, if you do not
provide credit it would not be possible for
them to retain them, and unless you have land
reforms, I am afraid, any amount of
investment and enhancement of allocation is
not going to improve the agricultural sector.
(Time-bell ring) Sir, I will complete within
four or five minutes.

The third thing to which I would like to
draw his attention is the problems of the
public sector undertakings. A sum of Rs.
69,000 odd crores has been allocated to the
public sector. At the same time, in this yeai'"s
Budget he has come forward with a reduced
allocation to the public sector undertakings. I
do not know how these things can go side by
side. On the one hand you are
encouraging
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multi-nationals, you are encouraging big
companies, you are encouraging the private
sector, you are encouraging big private
houses and, on the other, you are
saying, "No, we are going to enhance
investment in the public sector by making
larger allocations."  If you look at the
industrial growth rate for 1976 which was 10

per cent, it was largely due to the
contribution of the public sector
undertakings, not the private sector
undertakings. Even the NTC mills

which were sick mills and which were brought
under  the public sector management,
did nol yield profits, but they reduced their
losses. A public sector culture has been
developed. But the way you are framing
your industrial policy and trying to hood-
wink the people by  quoting bigger figures
in your Budget documents  to show that you
are doing all sorts of things for the public
sector undertakings is going to completely
frustrate the public sector economy  and
take us away from the cherished goal  of
having commanding heights in the
economy through public sector undertakings.

Therefore, Sir, to me this Document is
nothing but a reflection of the sketchy ideas of a
conglomeration styled as Janata Party. It has no
positive direction; it has no positive policies
before it. It is, in the language of one of the
eminent English poets, "A shape without form,
a shade without colour, and it is paralysed
force, gesture without motion."

Thank you, Sir.

SHRI MANUBHAI  MOTILAL

PATEL (Gujarat): Mr. Deputy Chairman, Sir, [
rise to welcome the step taken by the
Government to place before us the Draft sixth
Five-Year Plan for our consideration. In the *
beginning Mr. Bhupesh Gupta was objecting to
it and said, "It is all right; it is here only for
consideration." Yesterday, though it was irre-
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levant, he was saying, "Let the Plan discussion
come tomorrow. We will see that we vote it
out." So, he is here with a closed mind.
But Iam not surprise. ~We are with an
open mind in the open world. But ultimately the
question is about the basic philosophy because
planning which started in this country, started
with the concept of democratic  planning.
This idea of democratic planning was in-
troduced in our country by the late Pandit
Jawaharlal Nehru. Before this, in those days
of the undivided Congress and even in the pre-
independence days it was carried out
successfully. But, because we had not sufficient
ex- 'perience, it is true that though we
tried our best during this period  of the
Five-Year Plans, that is, 25 years, the national
goals directed by  the Constitution in the
Directive Principles were not achieved.  And
that is why the emphasis in this Plan has
been shifted from those goals to different
ones. Mr. Pranab Mukherjee in the
beginning was trying to ask: Where are the
goals?  Which  are the new goals different
from the old ones? I am sure the learned
Member has gone through the new
goals and also the old goals prescribed
inthe Third and  the Fourth Plans. In
the last Plan, the national goals which
were accepted by the Indian people were
the achievemeni of full employment, the
eradication of poverty and the creation of a
more equal society. Becouse of some faults
with planning, it was aiming at a growth of
economy only. We had to shift it from merely
a growth of eco nomy to the betterment
and welfare of millions of poor people. And
that is why the new objective set out in the
Draft Plan on page 3, 1.25 is: "It is proposed,
therefore, that the principal objectives of
planning should now be defined as achieving
within a period of ten years". Here is a
definite change. It is a time-bound programme.

A period is there. We have to achieve these
objectives within a period of ten years. And it
was in tune with this that the Prime
Minister was
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[Shri Manubhai Motilal Patel] announcing
that we want to remove unemployment wi'thin
a period of ten years. Some Members were
taking it very lightly. But those who know the
Prime Minister well know that he does not
speak things which he won't do. And here it is
in consistency with that announcement out-
side that these objectives are included. And
what are these objectives? The objectives are:

"(i) the removal of unemployment and
significant under-employ-ment;

(ii) an appreciable rise in the standard of
living of the poorest sections of the
population;

(iii; provision by the State of some of the
basic needs of the people in these income
groups, like clean drinking water, adult
literacy, elementary education, health care,
rural roads, rural housing for the landless and
minimum services for the urban slums."

Sir, here are the objectives very clearly laid
down. And the emphasis changes from
economic growth to the welfare of the poorer
people because it has something to do with
the basic philosophy of planning. We believe
in democratic planning. But for that also a
democratic society is essential. During the
dark days of some four or five years some of
the Members opposite were trying to support
the regime which not only killed democracy
but also did not allow the democratic process
of planning to funi'-tion-—and that is why it
was shelved for some time. It is a credit to the
Janata Government that it has relinked the
process which was started in independent
India because unless this democratic process
is linked up with the people and the
involvement of the people is there, that
democratic philosophy will not work. Sir, at
the same time, vice versa is also true. For
democratic planning, a democratic
atmosphere is also necessary. And it is a
credit to the Janata Government that
practically democracy is
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re-established in the country. It is
as a result of this new phase that
again a democratic planning process
has started. That is why the Nation
al Development Council and the Plan
ning Commission should be congratu
lated that within a span of a short
period of eight months only they have
been able to produce such a valuable
and comprehensive document in which
practically all the aspects of develop
ment of our total economy are cover
ed.

That is why, Sir, when these objectives are
laid down very clearly, the task becomes a
little easy because than we have the strategy
to implement it. And what is the strategy they
have worked out? The strategy is also there.
The first thing is to give employment to those
who are unemployed within a period of ten
years. My friend, Mr. Pranab Mukh-erjee, was
emphasising the point of economic growth.
Sir, during 1971 to 1978 the problem of
unemployment rose to the tune of 35 million
practically. ~ Unemployed labour  was
increased. It was only 9 million which the
non-agriculture sector was able to give
employment to. The remaining were with the
agriculture sector, but there also the question
of unemployment was there. The question of
unemployment which is known as chronic
unemployment was to the tune of something
like 4.4 million and the part-time, weekly em-
ployment, was to the tune of something like
11 million. But because of the faulty
programme or the faulty arrangements or the
faulty functioning or thinking of the last
Plans, the vast mass which was created which
is known as poor people or those who were
below the poverty line, was to the tune of 40
to 60 per cent. And here is the real problem.
How are we to tackle this problem of unem-
ployment, chronic unemployment, par-time
employment and also at the same time of
those who are below the poverty line, those
who have full-time job but cannot live in a
decent standard of the present day society?
Though
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they earn, but because of low wages they are
below the poverty line. Now, Sir, these
problems are to be tackled.

Along with these, another important
problem which we should consider very
seriously is the problem of educated
unemployed. Sir, the number of educated
unemployed will increase from 68 lakhs to
95 lakhs in 1983, an increase of 27 lakhs.

AN HON. MEMBER: Those who are
registered.

SHRI MANUBHAI MOTILAL

PATEL: Yes, the educated will be re-
gistered through their universities or
institutions.

But, Sir, every year 5.37 lakhs will be
added to these, out of which, according to
the Plan proposals, 3.91 lakhs will be
absorbed in the organised sector, but the
remaining lot of 1.5 educated unemployed
will also remain. How to absorb these
people? Over and above these, Sir, during
this period one crore of matriculates will
also be added to these. So, the question of
solving the problem of unemployment is on
two fronts: one is on the labour front,
another is on the educated unemployment
front, and for this the strategy which has
been worked out is to have job-oriented ;
economy and the system, even in education,
which should be introduced should be job-
oriented, the formal education should be
reduced so that the expenditure is also
reduced, and the correspondence courses
etc. shouiil be increased. There a provision
has been made that the nationalised banks
should come forward to give loans to the
students for the expenditure for their studies.

Sir, the main and the biggest avenue
which can absorb these two sections of the
society, very huge sections, is 'v agriculture.
In agriculture, not only seeds and fertilizers
but also marketing facilities, storage etc.
will have to be thought of.
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Then, Sir, there is the  Minimum Needs
Programme, in which, according to the Plan
proposals, more men can be absorbed. And as
described m the Fifth Plan, nine items were
included in the Minimum Needs Programme.
One was primary education, which should
be universalied. Another was adult education.
The third was rural health. Then, rural
water supply, rural electrification  and
housing for landless labourers. Though pieces
Of land were allotted to landless labourers,
houses were mnot provided for them.
Then, nutrition, environmental improvement
and lastly the question of urban slums.
These are the items which were included
under the Minimum Needs Programme in
the Fifth Plan. And the present Plan suggests
maximum allocation on these items, which
are for rural development. So the strategy
which Mr. Pranab Mukh-erjee was enquiring
about is already suggested here in the Plan.
This is the strategy. One is the rural front
under which all these items are there—
agriculture, its ancillaries and the
minimum needs. Then there are certain
problems which require the attention of the
planners and the National Development
Council  for the proper or  successful
implementation of  this Plan.  As it is
suggested, during the five years of this
Plan, we wilU be spending not less than
Rs. 1,16,240 crores, which comes to
Rs. 23,148 crores every year, to Rs. 1,937
crores every month and to around Rs. 64 to Rs.
65 crores daily.  Now, if this much money
will be spent and if simultancous growth
will  not be there, if simultaneous
economic development will not be there,
then there is every chance of inflation.  So
the Government will have to take care of this
aspect. So, they have suggested,
through the rural economic  programme,
cottage industries, village  industries and
small-scale industries,  on which thay have
given the maximum emphasis.

Then they will have to improve *he
administration from the State level to the
district level, to the block level,
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[Shri Manubhai Motilal Patel] so that the
implementation is properly done. The present
administration (Vill not be sufficient because
this Plan is practically double the Fifth Plan
and the allocation is 46 times more than the
First Plan. So the machinery to implement it
also will have to be adequate.

In regard to social welfare, etc., I fail to
understand how the programme of prohibition
has escaped the sharp eye of the Prime
Minister. Unles.; and until that is linked with
the 'Social welfare programme, whatever will
be achieved will not be beneficial to the
people. Here is a very small re ference to it, |
will quote it and finish my speech. The small

reference is regarding  the  prohibition
programme.
"Sustained  educational =~ programmes

through mass media to mould public opinion
in favour of prohibition will be undertaken.
Voluntary agencies and local bodies like
Panchayati Raj institutions will be associated
in the implementation of this programme."

Sir, this is the Sixth Plan, and it is as if we are
going back because in those days the
Government had only lip-sympathy towards
the prohibition programme. But this
Government is committed to it. They have
undertaken the programme to be completed
within four years. And this is the importance
they have given to it in this Plan. Sir, in the
Third Plan they had said:

"Proposals relating to the programme for
prohibition were reviewed in the Second
Plan. It made suggestions regarding
discontinuance of  advertisements and
stoppage of

drinking in public premises and at public
receptions. Several State Governments have
taken measures placing restrictions on public
drinking and have declared dry areas and
increased the number of dry days. Steps have
also been taken to encourage soft drinks.
The Central
Commiittee.. .etc. etc."
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While so much importance was given in the
Third Plan, in the Sixth Plan it is, we see,
practically nil, though this Government is
committed to it.

So, while concluding, I will say that in
order to make this Plan a success there must
be involvement of the people, bec'ause our
basic philosophy is democratic planning.
Involvement of people should be there at all
levels, not only in Parliament, in both Houses
but also at the university level among the
students, at the district level, by different
public institutions, different political parties.
They all should discuss and deliberate and
then you should finally come to a decision.
The form of the Plan should be so developed
that it becomes a national plan, so that it is
acceptable to everybody, So that it (joes not
become a plan of the Government; neither
does it remain a plan of the party concerned;
so that it becomes a Plan of the whole nation.
And if we can implement this within a period
of one year or two years from the start when it
starts reaching the last villager, especially the
backward areas—that is, the Scheduled Castes
and Scheduled Tribes people—then only will
the fruits Of planning be reaching them. In
case you have any differences of opinion, you
should thrash them out here. But after we pass
this Plan, if We try to place hindrances in the
implementation of it, we will only be doing a
great disservice to the nation. With these
words 1 welcome this Draft. After proper
consideration at all levels, after discussion and
deliberation at all levels, it will go before the
National Development Council, and, if
possible, it should finally come before
Parliament again for reconsideration so that
we okay it and it goes for implementation.

SHRI SANKAR GHOSE (West Bengal):
Sir, it is good that the Prime Minister has
presented the Plan for consideration of this
House. The Plan should be a charter for the
progress of the entire nation. It is essential
that this House considers this Plan  very
carefully and because it
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concerns the nation, the debate has to be non-
partisan; the debate has to be non-political; it
has to be a debate so that the hopes and
aspirations of the people can be reflected in
the Plan. And I welcome this initiative taken
by the Government for consideration of the
Plan because there are certain grave
distortions that have taken place in the Plan
that has been presented, certain serious
deviations from nationally accepted policies;
there has been some attempt at devaluing our
basic goals. Therefore, 1 welcome this
discussion.

There has been a lot of talk about changing
the priorities of the Plan and this talk has
concealed the basic failure of the Plan; that is
to say, this Plan is not commensurate with
the needs and aspirations of the people
and is too small, taking the objective
considerations existing today. Today there
are three factors, which are '
mentioned in the Plan document itself which
enable us to take a big leap forward.
The first factor that has been mentioned is
that a savings rate of 19.8 per cent—
about 20 per cent— which was the
planners' dream, has been achieved. That
is the first positive factor. The second
positive factor is that We have a massive
foodgrain , reserve and an unprecedented
stock of foreign exchange reserves. The
third factor which the Plan document recites
is that there 1is sufficient unutilised
capacity in industry so that with small
investment ~we can  achieve large
results. In this situation the small Plan
that has been presented is a timid Plan;
the Plan lacks vision; the Plan lacks
imagination, A small Plan can satisfy only
the big people, but the poor people are the
persons who can least afford a small
Plan, The maximum we can to  get
should be the minimum that we should
attempt  to do now.

What has been the experience? In the First
Plan the outlay for the public sect™>r was
below Rs, 2000 crores. The Second Plan
was about
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Rs. 4,600/- crores. Double. The Third Plan was
a little more than Rs. 8,000/- crores. Again
double. The Fourth Plan was more than Rs.
16,000/-crores. Double. The Fifth Plan
originally was more than Rs. 37,000 crores—
more than double. Later at the final stage it was
Rs. 39,000 crores and with inventories it was
Rs. 42,000 crores. The step-up was 160 per
cent. What is the step-up in this Plan? From Rs.
42,000 crores, the increase in the Plan is upto
Rs. 69,000 crores. The step-up is a little over
60 per ceni. Last time it was 160 per cent and
now it is only 60 per cent. This is a very small
step-up.

In 1976-77 the rate of increase in
the Plan outlay was 31 per cent. The
next year the increase was 27 per cent.
What is the rate of increase in the
first year of the Sixth Plan? Only 17
per cent. Sir, a Plan should take the
nation forward. The Plan should not
make an attempt to decelerate the
progress of the economy. As [ said,
there are positive factors such as 20
per cent increase in the savings rate
vifthich is the planners' dream, our food-
grains and foreign exchange reserves
and lastly wunutilised capacity in the
industrial sector. When the nation is
poised for growth, if we have a small
size of the cake and then divide this
cake among so many claimants, then
there will not be much development.
It is for this reason that there should
be a fresh look on the question of the
size of the Plan.

The Government should not fail uf*erly in the
matter of mobilising resources. If we do not
mobilise sufficient resources in all sectors, the
result will be disastrous. So far as the estimate
of savings resources is concerned, in the
household sector it is 14 per cent, at the
beginning of the Sixth Plan and at the end of the
Sixth Plan they gay that the household savings
would also be 14 per cent, It is under-estimated.
There has to be a '"“"op"'- management of the
economy by which we can generate resources
because our poor people cannot afford to have
a small Plan-
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[shri Sankar Ghosh]

Only people with vested interests can have a
small Plan. As I said, all the present
conditions are favourable. Today if we have
been able to control inflation if we have
foreign exchange reserves and if we have
foodgrains reserves, then the savings should
take a leap forward and the plan should be
big. This is about the size of the Plan.

What about growth rate? Growth rate is
linked with the size of the Plan. The growth
rate is 4.7 per cent. Last year it was 6 per cent
and they say that an average between 3.2 per
cent to 3.8 per cent growth rate has been
achieved in the Indian economy. But when
you have all tiiese favourable fact )rs, should
you not have a higher growth rate than a mere
4.7 per cent? They say in the Plan document
that the growth rate is somewhat on the low
side because it is not 5.5 per cent. But they
say in one place of the document that later on
if considered necessary they will revise it. In
another place also they say the same thing.
Sir, Plan is not something which is
formulated only on the basis of past
performance. There is an element of
challenge in the Plan. The ultimate object is
to see that the nation strains its resources—
“financial, physical and psychological
resources—"to take the country forward. This
approach to the growth rate has been
influenced only by the past experience and
therefore you have decided to go slow. This is
a timid approach; this is an unimaginative
approach and it is the approach of an old and
tired man. The nation needs a bold, dynamic
and vigorous approach which is warranted by
the objective conditions existing in the
country. That is with regard to the growth
rate.

Along with the growth rate, there is the
concept of the Rolling plan. If it is intended to
change the priorities, you can change the
priorities within the framework of the existing
Plan. If it is intended to bring out a midterm
review or annual review, you
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can have it within the existing framework.
This Rolling Plan concept is something
which was thrust upon the Planning
Commission because the statement made by
the Deputy Chairman of the Planning
Commission makes it clear that he does not
support the Rolling Plan fully. The statement
made by 3 P.M. Shri Raj Krishna, I think
was a qualified kind of support, in the
Planning Commission, we have people who
are dedicated, who are devoted, who are
efficient and who can deliver the goods. But
they should not be restrained by this kind of
pulls and pressures. The concept of the
Rolling Plan was foisted upon them and that
was a kind of a fiat on them. That was the
first assault on our planning process.

What do we find today? When the Janata
Party came to power, the first thing they said
was that the Planning Commission would
become a part of the Finance Ministry. That
was the first assault on the planning process
in the country. Then they s"id that planning
would be indicative planning and the
planning Commission would only make mid-
term projections and would not be concerned
either with the project appraisal or with
monitoring or with implementation. They
said that it would, on the other hand, be a sort
of indicative planning. If the idea behind the
concept of the Rolling Plan is that we do not
have any fixed targets and everything would
be flexible, then there will be no incentive
and there will be no accoun- tability. Sir,
mid-term appraisals, annual appraisals,
reviews—all these are needed and all these
are necessary and the right type of
mechanism should be provided for that. But
if the idea behind the Rolling Plan is not to
introduce flexibility, but really to remove
accountability first and then to remove the
restraints on planning, then it would be a
dangerous thing.

The Administrative Reforms Commission
had said that the idea of Rolling Plan  will
introduce confusion.
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From all the statements made by the
Planning Commission and the other
Ministers, we have not had any idea
of what a Rolling Plan is. They have
Maid that it is not this, it is not that
"Neti, neti", that is, not this, not that.
Therefore, this concept of an indica
tive Plan for the country is akin to
the old concept of a working plan.
So, the first assault is on the planning
process. The second attack was that
the project appraisal and monitoring
should be taken away from the Plan
ning Commission. ",

What has happened now, Sir? In respect of
the Rolling Plan, it has been said that every
year you have a Five Year Plan. What is the
position ' for this Plan? In this document, it has
been mentioned explicitly and clearly that they
have not even given the Annual Plan for the
five years for which this Plan is presented.

The Rolling Plan concept is a more
complicated concept. Every year, when the
first year goes, there is a Five Year Plan for the
next five years. But, Sir, in this Plan
document, it is said that they have not been
able to prepare the Annual Plan for the next
five years covered by the Plan. But even then
they are talking of Rolling Plans and they talk
of review immediately after a year ends. What
you need is sophistication in the collection of
data, in the analysis of data. Do you have that?
So, Sir, if the idea of a Rolling Plan is really to
weaken the planning process, really to make
our planning indicative planning and not an
operational planning, really an assault of the
vested interests on our planning process, an
attempt to take the country back to the free
enterprise economy, an attempt to ensure that
the public sector does not have commanding
heights, then. Sir, I submit that every Member
of the House should resist that attempt. (Time
Bell rings). Sir, I have not even taken ten
minutes.

Now, so far as the declared goals re
concerned, that is, their goals with regaxd to
employment and with re-
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gard to rural development, I welcome those
goals. But does the Plan contain the policy
instruments needed to remove unemployment
within the next ten years? One year has already
gone. In the organised sector, unem-ployinent
has increased by 12.5 percent. This is from
the official documents. Now, so far as the
position in the Employment Exchanges is
concerned, in October 1976, the number of
persons registered with these Exchanges was 9.5
million and in October 1977, that is, after one
year, itwas 10.8 million, that is, a 12.5 in-
crease in unemployment. I would have
welcomed if this Plan document contained some
formula for the removal of unemployment.
But what it contains is only data about
unemployment, only projections about
unemployment  but no  unemployment
removal programme. Sir, the Maharashtra
Employment Guarantee Scheme is not
even touched with a pair of tongs because it is
a scheme of the Congress Government and they
do not want to introduce that scheme even with
certain  refinements and corrections and
modifications.  Similarly, the Rural Production
Programme and the special Employment
Programme of the West Bengal Governmeni
they do not want to touch at all be cause they
were the results of the policies of the Congress
Government I can understand if they had
somi other employment programme. The; say:
no. we do not believe in an; crash
employment programme. Thei you must have
a large size plan b; which, through the
planning proces you can tackle
unemployment. D you have a large-size plan?
The Fift' Plan had 160 per cent increase in the
public sector.  You have 60 per cer increase for
the public sector.  Hoi then can you solve the
unemploymer problem? There is no
significant ir crease; there is no scheme of
emplo; ment.

What about the small-scale secto They want
to give emphasis to Good. But what is the
allocation
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the small-scale sector? So far as the small-
scale sector is concerned, the i allocation is 2
per cent of the Plan
funds. Just 2 per cent. What was the
allocation for the small-scale sec-
tor during the Second Five Year Plan when
the Mahalanobis model was operating which
is now being attacked as a capital-intensive
model? It
was 3.8 per cent. What was the allocation for
the small-scale sector dur-

ing the Third Five Year Plan? It
was 2.8 per cent. Now, for the small-scale
sector there is an allocation of only 2 per cent.

Sir, apart from the Plan funds what is the
allocation for the small-scale sector so far as
financial institutions are concerned? After the
Baratwala Committee was set up in June
1977,

there is an embargo on further expansion of
rural banks. Unless you extend financial
assistance to the small-scale sector, how do
you deal with the small-scale sector? There is
no policy instrument for the small-scale
sector.

What about the priority so far as agriculture
is concerned. For agri- culture, in the
Fifth Plan the alloca-  tion was 11 per cent.
What is the allocation for the Sixth Plan?
Twelve » point four per cent—1 per
cent increase. It is said that it is a radical
change in outlook.

Sir, apart from this, so far as social services
are concerned they say that they will give
emphasis on minimum needs programme. Sir.
so far as social services, which include
education, health, family welfare, backward
classes, etc., are concerned, the percentage
given in the Fifth Plan was 15.8. In the Sixth
Plan it has decreased to 13.5 per cent—2 per
cent decrease. For transport—roads and
railways—with  which the people are
concerned, the allocation in the Fifth Plan was
17.6 per cent; now it has decreased to 15.3 per
cent.

So far as agriculture, irrigation, flood
control, etc, are coucerned, even
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during the Fifth Plan the allocation was
increasing. And now though Mr. Charan Singh
wanted 40 per cent on. agriculture, the
allocation is 26 per cent. The corresponding
figure on rural development during the Fifth
Plan was 37.1 per cent. Therefore, there is no
basic change in priorities.

But some basic change has taken place so
far as our programme of industrialisation and
modernisation of the public sector is
concerned. There is a clear attack on our
industrialisation; there is a clear attempt to
slow down the process of modernisation; there
is a clear weakening of the public sector.
Science and technology is given the back seat.
Sir, what is the position so far as the industry is
concerned? There will be massive imports of
steel, non-ferrous metals, fertilisers, etc. Steel
we are producing. In certain sectors there is no
new start at all, so far as this Plan is concerned.

So far as industry is concerned, there are two
aspects: management and labour. So far as
labour is concerned, there is only one page
given in this Document. So far as the working
class is concerned, there is nothing. What about
workers in the agricultural sector—small
farmers, marginal farmers? There is only one

page.

So far as industries are concerned, basically
there will be no expansion in coal mining,
petro-chemicals, cement, engineering, iron ore
and paper. But there will be massive imports of
steel, non-ferrous metals, etc. Sir, India is the
tenth largest industrialised country. India is the
first industrialised country among developing
countries. India is the third largest country in
scientific and technological man-power. All
these are achieved because of the vision of the
Indian nation and because of the importance
they had given to these things.

Agriculture and industry is interdependent.
Here the plan document says that agriculture
and light industries will be encouraged, The
Clay
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Committee, Foreign Affairs Committee of the
United States said that no foreign aid should be
given to India if India choses the path of
industrialisation which it enables it to produce
.goods which will compete with the joods Of
foreign countries and nations. I think there are
contradictory pulls and pressures. This plan
document is a contradictory document. The
Planning Commission, it is clear, tried to resist
the pressures and pulls. They have succumbed
to some extent and they have resisted to a
certain extent. There is need for a vigilant
public opinion for ensuring that there is no
retreat from our commitment to a
complementarity Ijetween agriculture and
industry, from our commitment to industriali-
sation, from our commitment that the public
sector will have the commanding heights of the
economy. If we become merely an agricultural
country with light industries so that the post-
industrial revolution countries, the western
countries, will give us rnanufactured goods and
we, as hewers of wood and drawers of water,
will give them raw materials, then we shall go
back to the pre-industrial era and we shall not
be able to maintain our economic
independence. Could We preserve our freedom
in 1962 or in 1965 or in 1971 if we had not
built up this industrial base? Sir, during the
Goa incident when Dulles gave that threat,
could we have preserved our independence?
When the Seventh Fleet was in the Indian
Ocean, could we have preserved our
independence unless we had built that strong
industrial base?

What is the,policy about the industrial
sector? About the industrial sector, there is Mr.
Charaij Singh's thesis which apparently the
Planning Commission pai-fly resisted and
partly incorported in this contradictory "
document. This document has a very neat,
sophisticated and computerised analys(!s. This
is one aspect of the document. The other
aspect is half-baked theories. The third
aspect is
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plain hunches. This document repre sents a
combination of all kinds of pressures.
Certain statements made in this document
are such that they will amaze the entire
country. Sir, at page 187, paragraph
12.30 it is stated:

"Industries which are basically unviable
or cannot stand up to limited
international competition in certain specified
product areas which the liberalised import
policy  will create will be allowed to close
down."

Sir, this is a planning document under which,
under pressure, it is being said that our Indian
industries will be allowed to close down and
foreign industries, foreign competition will be
encouraged. Sir, is this the industrial policy of
a developing, proud and an advanced nation?
(Time -Bell rings) Sir, there is another state-
ment in this document which says:

"Where there are substantial economies of
scale, the policy of fragmentation of capacit.v
in the interest of avoiding monopolies will
be reviewed"

Again, Sir, we are reviewing our policy
about monopolies because of "the pressure
that is there. Now mono-policies will be
encouraged, foreign multi-nationais will be
allowed to come in, public sector will be
denigrated and public sector will be denuded
of funds and we shall have a purely primitive
agricultural nation. In that case, we shall not
solve our problem of unemployment and we .
shall not have a self-reliant economy.

So far as foreign aid is concerned, the net
aid is Rs. 5954 crores and the gross aid is
8017 crores of rupees out of Rs. 69,000
crores. Therefore, more than 10 per cent
foreign aid is there. Therefore, this discussion
is necessary , because there is an attempt in
some . parts of the plan document, not all, to
do all these undesirable things.
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As I said, it is a contradictory document.
There are all kinds of pulls and pressures. It is
a compromise document. But where there is
an attack ton our planning, it shall have to be
resisted. In so far as it denigrates the public
sector, it shall have to be resisted. In so far as
it encourages the monopolies and the multi-
nationals, it has to be resisted. In so far as
there is no concrete programme for
employment, it has to be resisted. In so far as
the allocation of meagre funds by the public
financial institutions to the small sector is
concerned, it has to be resisted.

Sir, the planis not a  document which is
prepared only by economic experts. It is
not something which has to do only with
economic matrices or equations for
programming  on sophisticated tools.  The
Plan  must express the hopes and aspirations
of the people. Its success will depend to
the extent that the energy  and enthusiasm
of the people can be involved in it.  You
cannot involve the energy and enthusiasm of
the people in a Plan which will encourage
multi-jiationals or will destroy our public
sector or will weaken our economic
independence Or will not give planning the
role which from 1938  was given to it, when
the Indian National Congress, under the
Presidentship of Netaji ~ Subhash Chandra
Bose, appointed a National Planning
Committee with Pandit Jawaharlal Nehru as its
Chairman. The nation is committed to
planning and aU this attack on planning has to
be resisted.  The first attack is to reduce the
size of  the Plan, to depress the size of the
Plan, to depress the growth rate and with this
deceleration in economic progress the
size of the cake will not increase.  Sir, We
cannot go back in this way.

Sir, So far as this Plan document is
concerned, we see that there is not only an
attack on certain aspects of OUT planning and
public sector, modernisation and development
of science and technology, but
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it has also been clearly stated that so far as
education is concerned, there will be no fresh
universities, there will be no fresh schools.
This has been clearly stated. So tar as _ the
secondary schools are concerned, the
statement is very clear. At page 222 it is
stated:

"While establishment of some new
secondary schools may be inevitable
especially in backward areas, the general
policy to be adopted is to discourage the
indiscriminate opening of many new secon-
dary schools.. .Most of this demand should be
met, not by establishing new schools."

Then, Sir, at page 223, in paragraph 14.21, it
has been stated:

"No new universities are provided for in
the Plan 1978-83. If colleges are to be set up,
they would be established with great
restraint."

Sir, we cannot go forward unless we
participate in the technological and scientific
revolution. Sir, We had missed the industrial
revolution. It should not be said of Us that we
shall miss the second scientific and industrial
revolution also.

The Plan document must transcend the
party barriers because commitment to the
Plan is not a commitment to a Party. It is a
commitment to the nation. The commitment
to the Plan was a commitment before our
Independence, because we felt that
independence is not mere termination of the
British rule; independence was an integral,
complete concept which included not only
political  independence but  economic
independence and social justice also.
Therefore, this Plan document has to be
reshaped. I hope that this consideration which
the Prime Minister has asked for is not a
ritualistic exercise and that they will merely
say that there has been some consideration.

Sir, ithe National Development
Council have not accepted this Plan.
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For the first time, a Plan has been returned by
the National Development Council. They have
said that you should give greater emphasis to
land reforms. They have said that you should
give greater emphasis to the public distribution
system. They have said that you should have
greater control over the private sector. All this
the National Development Council have said.
Therefore, Sir, I ask the Prime Minister—the
Finance Minister is also here—that the
Government should consider these matters very
carefully and reshape and recast the Plan in
such a way that the real hopes and aspirations
of the people can be reflected in it. Thank
you.

DR. (SHRIMATI) SATHIAVANI MUTHU
(Tamil Nadu): Mr. Deputy Chairman, Sir, at the
outset, I v*rould like to pay my thanks to my
leader Puratchi Thalaivar, M. G. Ramachan-
dran, for giving me this opportunity to serve my
people and the State in this august House of
Rajya Sabha where my revered leaders like late
Dr. B. R. Ambedkar and Arignar Anna stood
and fought for. Sir, I am glad that my first
speech in this House is on the Sixth Five-Year
Plan. It is momentous for the rapid balanced
and integrated development of a country. But,
Sir, the time allotted for the discussion of the
vital subjects is too short considering the crucial
importance of the Plan.

Sir, in the introduction, Mr. D. T. Lakdawala
says that "we will find this draft of assistance in
promoting a closer understanding of the pro-
blems that face the Nation at its present stage of
development." What are the problems that we
are facing now? Is it the problem to fill up rich
man's belly? No. There are crores of people
who suffer without food to eat and clothes to
wear and shelter to live in. The poverty kills
mamy thousands and many of them are daily
dying. About 40 per cent of the population lies
below the poverty line. The top few have
cornered the
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I major portion of the wealth of the country.
It is said in the Plan. In Outline: "The
expansion otf large-scale industries has
failed to absorb a significant proportion of
the increment to the labour force, and led in
some cases to a loss of income for the rural
poor engaged in cottage industries like
textiles, leather™ pottery etc." Sir, who are
the people engaged in these activities?
Handloom weavers are engaged in textiles;
the Scheduled Caste people are engaged in
tannery and most of the backward class
people are engaged in pottery and due to
mechanisation in ploughing, income of most
of the agricultural labourers is reduced. No
alternative employment is given to them. If
the Plan holds

out a hope of a break-through in the lives
Of these unfortunate brothers, then only we
can say that we have made an honest
approach.

Sir, it is well-known that agencies for
implementation of these Plans are mainly the
State Governments who are in the closest
contact with the people. Successiful
implementation implies the highest degree
of decentralisation of power and prompt
allocation of funds, supported by an in-built
device for concurrent monitoring and
evaluation of results. It is also imperative
that funds earmarked for a specific objective
should be utilised for that purpose only and
not he subject to political and administrative
expediency. Some time back, Central
allotment of funds was made for particular
purposes, in the framework of the Plan. But
now. Sir, block grant is made. It is my bitter
experience as a Minister for several years in
Tamil Nadu that this system Of block grants
leads to diversion of funds by the Finance
Department of the State. For example, in
Tamil Nadu, 84 crores of rupees were allot-
ted in the Fourth Five-Year Plan for the
welfare of the Scheduled Castes and the
Scheduled Tribes. But during the third year
of that Plan, the then Education Minister,
Shri S. S. Ray, wanted an account of the ex-
penditure incurred by the States so
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far since the States had not utilised the
amounts according to the Plan, except one or
two States. In Tamil Nadu the then Chief
Minister, Mr. Karunanidhi, who was ~J*o the
Finance Minister, gave a reply that because 52
per cent of the population belong to the other
Backward Classes, they had to meet the
expenditure for all the schemes, both Plan and
n'on-Plan. In spite of many instructions fi'om
the Centre, that is, froin the Social Welfare
Department, no change was made. Sir, Rs. 16
lakhs were earmarked in the Fourth Five Year
Plan for propaganda purposes in relation to the
removal of untauch-ability. But unfortunately
this was diverted to the Information and Pub-
licity Department and no propaganda was done
in relation to the removal of untouchability. I
had to fight on this issue. As a result, | was
ousted from the Cabinet. This was one of the
charges against Mr. Karunanidhi. This is under
investigation by the CBI even now. I also
presented a memorandum to the then Prime
Minister, Shrimati Indira Gandhi, who took
action against the State Government under
article 339(2) and this proved to be one of the
main reasons for the dismissal of the DMK
Government, as stated by the then Prime
Minister at a public meeting at Madurai in
1977, during her Lok Sabha election tour.

Sir, I am referring to this incident not to
claim any credit for the dismissal Of a
Government which was breaking all the norms
of Government in which I, myself, had been
there and had made sacrifices for the for-
mation of the Government, but to emphasise
my point that Plan allotments for the welfare
of the Scheduled Castes and the Scheduled
Tribes should be earmarked categorically and
there should be an overall supervision every
now and then in regard to the utilisation of
funds. This will help to promote the welfare of
the Scheduled Castes and the Scheduled
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Tribes according to the provisions
envisaged in the Constitution, namely
article 339(2).

The overall Plan size is Rs. 1 ,16,240

crores out of which the Public Sector outlay
in Rs. 69,380 crores which represents an
increase of 76 per cent over the Fifth Plan
outlay. As regards resources, I find that the
Plan envisages a heavy dose of taxation; Rs.
9.000 crores by the centre and Rs. 4.000
crores by the States. As things stand, I feel
propoundly sceptical about the capacity of
the people to stand further taxation. The
remedy obviously lies in raising resources at
existing rates and waging a relentless war
against the tax-evaders. the blackmarkeeters
and the smugglers. This is more easily said
than done. j But it is an inescapable
commitment j to the law-abiding citizens
that no '; longer the taxevaders, the corrupt
and I the smugglers will be allowed to have
a field day.

Sir, I am afraid, a credit of Rs. 3.130
crores for small savings and Rs. 2,950 crores
for provident fund is far too meagre for a
plan of this magnitude. There is ample scope
for added resources under these heads
provided the community is galvanised and
given a sense of participation in this, a noble
adventure for building up of our econo-; my.
In this connection, I am cons-I trained to
point out with regret that a huge amount of
provident fund contributions from private
employers have not been deposited with the
Government. I am surprised that such
employers are practically scot-free despite
committing an offence under the relevant
Act.

The credit of Rs. 5,955 crores for external
assistance is rather large and may cut into
our tempo of self-reliance unless the
assistance is really and genuinely used for
such technology and skills we do not
possess. The uncovered gap of Rs. 2,225
crores looks ominous from the point of view
of its impact On our inflationary
economy,
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but need not cause alarm provided the targets
of production for various items are
purposefully attained.

As regards the outlay, I welcome the
increased outlay on Agriculture from Rs.
4302 crores of the Fifth Plan to Rs. 8600
crores” on Irrigation from Rs. 4226 crores to
Rs. 9650 crores, on Ener. gy from Rs. 10,219
crores to Rs. 20,800 crores etc. of
course, taking into account the rise in
population and the rise in price during
the intervening period, the increase in outlay
may not appear to be considerable. But
the physical targets, namely increase of
foodgrains production from 121 million
tonnes to 140.49 million tonnes, ;
decentralised  cloth-sector from 5200
million metres to 7600 million metres,
electricity generation from 100 G.W.H. to
167 G.W.H. represent desirable magnitudes,
well  within  the compass  of our
achievement. What is of  crucial
importance is that the projects should be
implemented with dynamism and zeal
without waste of time and money. In this
connection, let me sound a note of caution
that the proposed heavy investment in
agriculture should be scientifically regulated
so as to benefit a large number  of small
farmers and that a handful of wealthy
landlords who control a disproportionately
large area of land get further enriched at K
the cost of the really needy and weaker
sections. The need for land reform
need hardly be stated I should confess my
disappointment at the outlay of Rs. 9355
crores on social services which represents
only 30 per cent increase over the first
plan. The impact of Education,
Health. Housing, Water supply etc. on
productivity is  too well known to need
iteration.

It is vitally necessary that additional funds
should be found for this impor- tant sector of
our development. Particularly disappointing
is the outlay of 545 crores on Backward
classes and Harijan Welfare. It is a mere Rs.
218 crores of' increase. Considering that the
Harijjans and backward classes
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constitute nearly 80 per cent of the population
the outlay on their welfare , will be seen to be
far to meagre. I am sure that the Government
can even now revise their outlay so as to con-
form to the crying needs of the weaker sections.

Before concluding, I would like to

lay stress on the imperative need for
meaningful implementation of the strategies
evolved, so that the weaker sections of society
are enabled to share the fruits of an expanding
economy. The grants allotted for the welfare of
the Scheduled Castes and Scheduled Tribes
should be earmarked and properly supervised
so that the funds are utilised purposefully and
not diverted.,

SHRI ANANDA PATHAK  (West-i
Bengal): Mr. Deputy Chairman. Sir, .the
Sixth Five Year Plan which has . been
presented here paints a very rosy picture
before  us as well as lists a number of pious
wishes. We do not find any clear-cut
direction and reason in it as to how they are
going to imple, ment it, or how and in what
direction they will take the future economy of
the country. This is not clear.

In the perface to the Plan Outline, it is stated

to translate--------------- the goals of
social and economic policy prescribed in the
Directive Principles of the Constitution.... into
a nationaj pro-gramme based upon the
assessment of needs and resources.

What are those Directive Principles? As far as
we know, these are—removing the disparities
and inequalities: removing unemployment; and
work to all citizens. There are so many other
things also. But what we find is that after 25
years of planning and 30 years of
Independence, the disparities are widening
more and more and unemployment is rising
rapidly. Despite several Five Year Plans, the
number of unemployed is growing rapidly. We
find that the rich are becoming richer and the
poor are becoming poorer. So
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this is how they have implemented
these Directive  Principles in  practice.
More wealth has been concentrated in
the hands of a few people. All these
things are the result of planning be
cause the very process of planning
from the very beginning was faulty
and misdirected. That is why all these
things are coming out. Again, in the
outline it is stated:

"On the other hand, the numbers of
unemployed and under-employed are still very
high and more than. 40 per cent of the
population lives below the poverty line."

I would say that this is an underestimation of
the gravity of the situation. As a matter of fact,
the number of unemployed has crossed the
figure of 5 crores and more than 70 per cent of
the population lives below the poverty line.
These are the facts. And yet time and again our
Prime Minister says that within 10 years they
will remove unemployment from the country.
How are they going to remove unemployment?
What are their plans? What is going to be the
way for doing that? We do not And anything
here. These are just pious desires repeated every
now and then because in these about 14 months
of the Janata Government, even a fraction of the
problem of unemployment has not been solved.
How can we expect that within 10 years, all the
5 crore unemployed people will be provided
employment?

Apart from that, the Government and the
people who are at the helm of affairs attribute
all the blame for all the ills to the previous
Government and they say that they have
inherited this from the previous Government.
But we say it is not the thing. In reality the path
followed by the previous Government seems to
be followed by them also. They are doing
exactly what they were doing. There is no
change at all. Therefore, attributing the blame
to others' shoulders and making others
scapegoats cannot help. The basic thing is the
path they are following. The moot question is
whe-
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ther in today's context the path of capital
development will help our country, whether it
will take our country forward to the desired
goal. But with the path they are following we
find they cannot take the country forward to
the desired goal of socia-' lism. Therefore, we
cannot support what they are repeatedly trying
the people to believe in.

Another main point is this. India
mainly is an agricultural country. Eighty per
cent of its population lives in villages and
depends on agriculture. But what is
happening?  Our  rural economy has been
shattered. The entire economy is in the grip of
monopoly , land-holders, moneylenders,
zamindars and other vested interests. I do
not 1 find them prepared to have a grip
over this thing. We do not find anything in
this plan. ~ Without breaking their grip how
can we take the rural economy forward?

You say you are going to spend a lot of
money for rural development. But without
breaking this vicious circle, without effecting
land reform, without giving land to the tiller
the poor peasant and agricultural labourer
and without changing the basis and relation
of production, we do not know how by only
spending more money the rural economy will
develop. We cannot understand that.

From the Reserve Bank report we find
that 80 per cent of the lower rung of the
people have assets of 0.1 per cent. The upper
10 per cent, have assets of more than 50
per cent. So whatever money you invest for
further developing the villages, without
the basic change, as I stated  just now”
without complete elimination of landlordism,
without breaking the powerful vicious circle
you cannot improve the lot of the poor people
these people cannot get the benefit  of
irrigatioil facilities, bank loans, power supply
and other facilities as we stated. Therefore if
you want to improve their lot if you want to
invest more money on rural economy, first of
all, you have to bring about these basic
changes otherwise it will not help. That is my
view.
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In the villages what do we find? When there
is harvesting we find that the blackmarketeers
and money-lenders suddenly bring down the
prices and the producer does not get a
remunerative price for his product. He does
not have any marketing facility himself.
Therefore, these people suffer. They take
everything in their hand and suddenly raise the
price. Therefore, without breaking their
monopoly what can yoUj*jdo?

Without doing this you cannot have any
development of the rural economy. I hope the
leaders of the Janata Piarty would seriously
think over this matter and basically change
the thing.

You are talKing about unemployment and
investing so much money in the rural areas for
cottage industries, this and that. But, first of
all, as I have already stated, basic land reforms
have to be effected and, by that, land should
be distributed to the tillers, the poor peasants.
Once their purchasing power improves,
naturally they will come to the market and
purchase our industrial products. By that,
those industries which are moribund at present
will be reopened and when the condition of
the rural people improves, more industries
will be required. By that we can provided em-
ployment opportunities in the rural areas as
well as in the urban areas. That is the p-ath,
that is the way. Without doing this if you think
that by only pumping more money you can
change the lot of the poor people in the rural
areas, it is not correct. What do we find in the
industrial sphere today'? As the crisis is
deepening and the market is deteriorating
there is no scope for further expansion. That is
why many industries are closed and
accumulation of industrial products is there.
These are the reasons why our industries are
suffering. Therefore first we have to create the
market and that can be done only through
basic land reforms. It is only when the lot of
the people in the rural
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areas improves that we can have an easy
market for our industrial products.

What is the picture now? All these
industries are in the hands of big monopoly
houses and they have become So powerful
that without bringing about basic changes we
cannot go forward. It has been admitted that
there has been more concentration of wealth
but what are you going to do to break this
concentration? You are only posing the prob-
lem. But if you do not suggest any solution or
take any action and if you merely pose the
problem this cannot be solved. In the last
Five-Year Plan period they have increased the
rate of production at the cost of the common
people and now they are try--ing to hand over
the market to sources outside the country. We
find that instead of subsidising the poor
people and supplying them commodities of
their day-to-day requirement at cheaper rates,
the Government is encouraging these
companies to export and increase their profits.
That is not the way to solve the problem.
Therefore, we have to create our internal
market fay land reforms in the rural areas and
improving the lot of the rural people.

Now, what do you find? The big" capitalists
and monopolists are collaborating with the
multi-nationals and they are having agreement
in many spheres; and they are very much in-
terested in re-orientation of our domestic as
well as foreign policy to suit their interests.
That is why we find there is a serious danger to
our democracy to our independence and to our
self-reliance. Therefore, we are all along
warning the Government of these dangers. It is
for the leaders of the Janata Party to consider
this matter seriously and find a way out;
otherwise, things would go on like this. On the
one hand, in the industry the grip of the
monopolists, the big capitalists and the multi-
nationals is growing day by day. On the other,
in the rural areas, we find that the-
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landlords, the moneylenders and  the vested
interests are holding their grip tightly and are
exploiting the people. To get rid of these
things there is nothing in the Plan. We do
not find .any difference in approach after
going Through the Draft Plan. Whether in
the planning process or in the imple-.
mentation of the Plan, the same things were
there during the previous administration also.
Now also, what is the eguarantee that the
planning process -will  succeed? The
same outlook s there. There is no
difference, there is no change in outlook.
Therefore /the outlook which they are
adopting is not keeping up  with the pace of
"rapid changes all over the world  in i all
walks of life of the people and also 'in the
life of our nation. If >ve do not "keep these
things in mind, we cannot succeed. ~ Again,
regarding  implementation, from the very
beginning, from the stage of framing a Plan,
the people at the grass-root level have to be
:taken into confidence.  That is. what-,ever
you plan, you have to see that .it is discussed
at the village level, at -the panchayat level,
and thereafter at -the block level, the sub-
divisional level, -the district level; and then
discussion takes place in the Assemblies:
then it comes to the National Development
Council, the Planning Commission and finally
to Parliament, In this way. if you start
having the participation of the people in the
formulation of  the Flan, then only will you
have a very right atmosphere for
implementation. Therefore, I would like
to say that, unless these things are done, the
problem would not be solved. The Draft
Plan, therefore, should have been sent to the
grass-root level and there it should have
been processed at different levels. Then
the people could "have got the opportunity
to make concrete  suggestions and we
could have made very good planning
which would have taken the country to the
path of socialism.

Although wehavein the Preamble of
our Constitution the word "social-

[ RAJYA SABHA ]

Five Year Plan 248
1978—83

ism inscribed, with the way they are moving,
can we reach to that goal? We cannot. That
would ruin our economy, that would ruin our
country. That is the state of affairs today.
Therefore, I would like to request them to
change their outlook and to reorient the Plan
in the new perspective that we are trying to
put forward.

Sir, now, first of all, what is the resource
mobilisation? In regard to that, they have said
that they will impose new taxes of Rs. 13,000
crores, out of which Rs. 9,000 crores will be
imposed by the Central Government and
another Rs. 4,000 by the State Governments.
But, just now, an Hon. Member asked whether
any State Government is in a capacity to im-
pose further taxes. It is not possible because
the people in different States are so much
over-taxed that they are not able to pay any
more taxes, nor will the State Governments be
prepared to impose more taxes. That is not the
way. There are ways if you want to have new
orientation and want to have resources for the
development of the country, for the progress
of the country. There are other sources, other
alternatives. The other alternatives are:

(1) Nationalisation of the big industries
owned by the big capitalists and monopolists.
Let us say good-bye to the multinational cor-
porations and let them have no place in our
country.

(2) Confiscation of all the foreign
monopoly capital. By this way we can get
abundance of money for the development of
our country.

(3) Moratorium on the payment of all
foreign loans so that we can have enough
money for our planning. .

(4) Stoppage of repatriation of money out
of the country.

(5) Utilisation of the richest manpower so
that We will have  the
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greatest force for the implementation of
our Plans;

(6) Implementation of the land
reforms. That I have already said;
and

(7)Setting up of basic indus- tries.

These are the ways by which we can
rejuvenate our economy and take our
economy forward.

They have stated that they will have
rolling Plan. I do not under-stand that.

MR. DEPUTY CHAIRMAN: Please
resume now.

SHRI ANANDA PATHAK: I do -lot
know whether it is on an experimental basis
or not. After one year they will again have a
new thinking. That means, what will happen
after that? Will it be a Plan holiday or what?
There is a pressure coming from the
monopolists and the multinations to give the
go bye to the planning. If that happens, I
think, there will be a disaster to our
planning and to the future of our country.
Therefore, I would like to say that there is
no clarity in the concept of the rolling Plan.
We do not understand that. There are the
things. Therefore, I would like to say that if
our economy is to be taken out of this crisis
and the grip of the monopolies and taken
forward you need an entirely new
orientation new outlook and new thinking.

MR. DEPUTY CHAIRMAN: That will
do. Please conclude.

SHRI ANANDA PATHAK: Otherwise,
we are doomed to failure. What will happen
in that case? With these words, I conclude.
Thank you.

4 P.M.

SHRI BHUPESH GUPTA: Sir, we have
had so far five Five Year Plans. If you leave
out the First Five Year Plan, which wag
really no Plan at all but a collection of some
projects and

[ 10 MAY 1978 ]

Five Year Plan 250
1978—83

programmes, this Draft Sixth Five Year Plan is
casily the worst of the kind. Well, Sir, this
draft document enumerates a number of
failures and shortcomings of the previous
Plans. And with many of these criticisms,
made on this score. I am in agreement. But
what is surprising is that having made some
valid criticism of the previous Five Year Plans,
as if to draw some political advantages out of
it, the present Government or the planners
totally ignored drawing any lesson from the
past experience. This, however, is not
accidental if we have in mind thg current
thinking in the Government, its projection of
varous economic policies and its attitude to-
wards the various classes in society. The
present Government, being biased in favour of
the worst exploiting elements, the monopolists
and the landlords would naturally, when it
comes to planning, look after their interests
more than those of any other section of the
community. And that is what they have done.

As a result—before I deal

with  various aspects of  the

Planning we find the following very visible
things in the draft document. Self-reliance as a
national objective is all but given up. The need
for structural changes in the economy, the need
for which we have been keenly feeling all
along is not even acknowledged. As far as the
building of a modern industrial economy is
concerned, it is left entirely to the tender mer-
cies of the private sector, the monopolistic and
other elements, in the name of giving so-called
primacy to agriculture. The public sector is ig-
nored or, if not ignored technically, is given a
back seat and is sought to-be really scuttled.

Now, Sir, coming to agriculture or the rural
sector, about which there is so m.uch
eloquence on the side of the Government, all
that we find is that there is a higher provision
of outlay, but there is no promise whatsoever
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that there will be radical structural changes in
agriculture be way of faith ful and vigorous
implementation of the ceilings and other land
reform measures. Sir, in the Plan we find
that the proposals for raising revenue are all
directed against the masses and the working
people, while the bene fits of planning and
development, whatever they are, will go to
the

exploiting classes. Benefits for the rich and
the burdens for the poor—that is the
philosophy of the planning that we have
before us to day. Development is literally
robbed of all its social objectives—the objec
tives of social justice, reduction in the income
disparities, raising of the level of living
standards. All are given a go-bye. Those are
a™ some thing which is not likely to happen
under this planning. Naturally all the worst
features of capitalist planning are aggravated
in this planning, under this Plan. and
put forward with a vengeance. That is the
proclamation of the Sixth Draft Five Year
Plan. I am not one of those who believe that
proper, good, planning can ever be possible in
the interests of the working people in full
measure within the framework of capitalism'.
But whatever little possibilities were there of
advance or of improvement or Of doing some
justice to the downtrodden, exploited, masses,
those possibilities have been choked and
stifled at different points of this Plan. This - is
another aspect of it.

To illustrate this conclusion I should like to
take the major items of the Plan one by one.
Take the size of the Plan. Now it may appear
that the Plan Outlay is quite substantial
because it is shown that the Plan Outlay will
be of the order oF Rs. 69,380 crores, in the
public sector. The amount may seem
quite'big, taken as it is, compared to the last
Plan which was of the order of Rs. 40,000
crores. Well, if you take the Fourth Plan
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into account, you will find that under the Fifth
Plan the public sector outlay was more t""\'*
doubled, because under the Fourth Plan the
public sector outlay was Rs. 16,000 crores.
Therefore, the present increase, if you take the
rate of increase, is much lower than the rate of
increase that took place from the Fourth to the
Fifth Plan. Therefore, even on this score, the
Government cannot claim any kudos from
anyone. Besides thaie is the problem of prices.
The prices will go up. The physical size of the
plan that is, the size in terms cf the physical
targets of the Plan—the size—wiU be lower,
as we all know, as we have past experience in
this matter. Therefore, let us not talk much of
the size of the Plan as far as the public sector
outlay is concerned.

Take another aspect of it—the rate of
growth. It has been admitted on all hands
that for keeping the popu lation at the present
level of living, taking into account the growth
in the rate  of population, we need at least
6 to 7 per cent growth. This was said
even when the Second Five Year Plan was
being formulated, and I remember, Pandit
Jawaharlal Nehru was one of those who
stressed  thr<: point at that time at various
meeting.- with the leaders of the
Opposition, that at least we must have 6 per
ceni growth in order to maintain the exist
ing living standards of  the  people The
Janata Party, in its election ma” nifesto and
other public pronounce” ments promised a 7
per cent rate 0 growth. But the Plan
provides fo 4.7 per cent rate of growth.
Well, I this  rate  ofgrowth is be
relied upon then we should be ready for a fall
in th living standards of the masses gene rally
speaking, even without takin into account
various other factor Therefore, we are not
planning for rise in the living standards of th
masses, but we really are plannin for a fall in
the living standards ( the masses, according to
the broa computation and calculations of tl
planners of our country. Even thei
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the planners say that this rate of 4.7
per cent growth will depend on whe
ther conditions are better than the
average. This stated in the Plan it
self. Therefore, part of the planning
is left to what they call the rain God.
If the weather conditions are not good,
it will go down. You can understand
what the situation will be.

Similarly you find that in the industrial
sector the rate of growth is small. In the
agrarian sector it is small. It is bound to be so
when the average growth rate is put at a
lower level. That is the minimum required lor
keeping the people where they are So far as
living standards are concerned. I leave the
rate of growth at that. I need not dilate on
that point
any longer.

Now I come to the question of resources.
Here, investment is very much important and
is, therefore, a vital factor from the point of
view of raising the tempo of economic activi-
ty. The resources mobilisation of I the Plan
gives out not only the general class approach
of the present Government, but its specific
hostility and animus against the toiling
masses and bias and servility in favour of the
exploiting classes, monopolists and the rural
rich in particular. The resources will be
stepped up. Look at it from the point of view
of ratio of taxes to the gross national income.
It is envisaged in the Plan that the pr*o-
portion will be raised from the present, level
of 18.4 per cent to 23 per cent. It sounds very
good. Whether it will be possible, I do not
know. I have my own grave doubts. We are
concerned with the other problem as to how
they propose to raise these things. The Plan
itself clearly says that the money will have to
be found frorr.' commodity taxes. It is clearly
stated in the Plan document itself and I
therefore you come across the provisions for
bus fare increase, postal rates increase and
elimination and reduction of subsidy On food
and controlled cloth. These are staled in the
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Plan. Resources will have to be found by
attacking the living standards of the masses.
You will be surprised, Sir, that in the Plan
document itself, they very na?ledly give up
the idea of direct taxes because they say that
direct taxes have no scope. You will find this
on the appropriate page, in the appropriate
column, of the document itself. Then, Sir it
gees on to say:

"Indirect taxes have, therefore, to play a
major role in resource mobilisation." These
are the words in the Plan. Indirect taxes have
already reached, even if you take the excise
duty, about five thousand crores of rupees and
more of such levies will be put on the people
to raise the funds for the Plan. This is another
serious aspect of it. But what do you find
about direct taxes? They say that efforts will
be made to reduce evasion, to minimise
evasion and yet we find from the figures
provided to us by' this Government last month
and this very month that the 45 big monopoly
houses, the top business houses, have in-
creased their profits during the last four years,
not the last four years, but between 1972 and
1975, both included, by about sixty per cent or
more. This is ho'* ey are increasing their
profits. If you take the Tatas and there
concerns, according to the latest figures, their
assets have gone up, between 1972 and 1975,
to Rs. 1760 crores. Now, if you take the other
families, then it will be something diijferent.
Full figures are not available. This is from
what they have given. This is the position and
yet we are told that these sources will not be
taxed any more additionally for the purpose of
resource mobilisation for the country. What
happens to the constitutional commitment, to
the social objective of the Plan? Therefore,
Sir, when we do not mobilise the resources
from the rich, those who are in a position to
pay. you have to tal<e recourse to these
measures and you have  planned for it
already.
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These measures, as I will presently show,
are  anti-democratic, anti-people  and,
generally, inflationary in character.

Sir, the Minister is sleeping.  All right.
Let him sleep. Now, Sir, you

will find that things are given very
interestingly. They talk of deficit financing,
an uncovered gap of Rs. 2,226 crores, which
does not sound very much for a five-year
period. But this is not all. We know that
deficit financing exceeds in practice what is
envisaged. Leave aside that. Then, public
borrowing will be relied upon which again
would help inflation and, then, S-ir, there is
commodity taxation. Therefore,
commodity taxes, deficit financing and
public borrowing will be the three pillars of
the resource mobilisation programme

all Of which will lead to inflation and
strengthen the inflationary spiral and two of
which will definiteTy hit the toiling masses
of the country and the common people of the
country. This is what ig called their resource
mobilisation. First of all. Sir, this would be
an invitation to the people to go against any
kind of planning and this

will not be an encouragemet to the people.
Certainly, this is not the way to seek popular
co-operation. Sir, this is one thing. Secondly,
this will create social disparities and widen
those disparities instead of narrowing them
down. It will widen the social and economic
disparities or inequalities, as you call them,
and, what is more, these will generally distort
the economic development in a very wrong
direction. That is why the resources
mobilisation plan is a very dangerous scheme
here, which is manifestly anti-people, anti-
democratic. This scheme is nothing new. Mr.
Eugene Black, who was Chairman or
President of the World Bank was prescribing
precisely this type of resource mobilisation as
a kind of pre-condition or condition for
inviting foreign capital and foreign assistance
from various American agencies or
authorities.
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Food subsidy will go. They are against
controlled cloth. In fact, the production of
controlled cloth is made responsible in this
Plan Dcoument for the mills going sick. Can
you imagine such a thing, Sir? Mills go sick
because of defalcation, mismanagement,
corruption, mal-practices, etc., and here in this
Document it is said that because of production
of controlled cloth mills are going sick. Sir. I
am sick of this Government.. (Time
3eU rings)-------- Point by point i am
finishing.

Then, I come to the agrarian section. We are
all for building up our agrarian economy, from
where We get almost 50 per cent of our national
income. Who will be opposed to it? The
question is, how to reorganise it? This is the
main thing. Here, Sir, the Plan document
provides some outlays. But what are they
providing for? More tractors. They have given
the figures Of tractors, how their number will
be increased. For whom? For capitalist farmers
for rich people, landlords and and so on.
Tractors are not for agricultural workers and
poor peasants. Credits will go up? Where will
the credit go? Fifteen per cent of the rural
households own 66 per cent of the total land.
Credit will go to these very classes, not to the
poor, not to agricultural labourers. As you have
seen from experience, inputs are meant for
them. So far as agriculture is concerned, they
are helping the landlords, the kulaks, the rich
peasants leaving the question of radical agrarian
reforms, implementation of land ceiling,
redistribution of land, surplus land to
agricultural labourers and poor peasants.
Therefore, Sir, even the agricultural sector will
not be looked after. Sir, income disparities will
grow, social disparities will grow, social
problems will arise, unemployment will
increase, and so on. Sir, for modern agriculture
or agricultural development of the kind that you
envisage, you require an industrial base and
many other things. You require an expanding
industrial base.
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Where is it? The emphasis is on the reduction
of that base or freezing of that base, at least to
begin with.

Coming to industrial development, I am

perturbed. The capital goods that we need for
industrial development will be imported more
and more, and not produced within the
country. The result will be neglect of science
and technology, neglect of scientific and
technological development. No wonder, the
CSIR is being treated in the manner in which
it has been treated in the recent months. We
find that the industrial sector, the public
sector will be given a relatively small share.
This is stated in the plan document. I will
read out just this portion. The plan document
says ;
"While a  substantial  step-up in the
public  sector investment is planned, the
share of this sector as a whole is expected to
fall."

Therefore, it is admitted that the ( share of
public sector in the spectra of industrial sector
will decline rather | than rise. Where is the
command- I ing height of the public
sector?

The public sector is not given that
position. In fact, its position has been
brought down, really speaking. Who will get
the benefit? It is the mono poly sector. The
planning is aimed at promoting free market
economy, free enterprise and all opportunities
and advantages to the monopoly sec tor. This
is another example of planning Therefore,
this something which is most objectionable,
Now about the small sector. Much is said
about the small sector. It is said that
production in the small sector will go up from
6,700 crores to 26,700 crores. But how?
Nothing is laid down. There is no control on
monopoly. Monopoly will have a free run of
our economy. If the monopoly is allowed to
operate freely without curbs and restraints
and with money going to them through the
banks and other agencies, the small sector is
sure to suffer.

The policy of Monopoly Capi- |
talisto grow by weeding out

4T) 7R.S—9
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the small and smaller industries to a relatively
lesser position in the economy. The plan is
certainly in favour of the monopolies and the
share and position of these smaller elements
who may be large in number will be worse
than what it is today and you will not get the
production of 26,700 crores from the small
sector. It requires tremendous expansion of
the small sector. How will it be possible?
Then there is the problem of marketing If the
living standard of the common man is not
raised at the consumer level, how do you
think that the small sector can think when
they do not have the market? Market means
better purchasing power with the peo|3p.e.
There is no provision for that in the plan.

There is another important point which I
would like to raise. What I have said about
the small sector should be noted. Then
unemployment is another major factor,
another major problem along with the pro-
blem of poverty. 21 million people are
unemployed today. Even according to the
Employment Excange registers, the number is
10 million people out of which 53 lakhs are
educated unemployed. What is the projection
of the plan? What do we get from the plan?
They say that in the five-year period ahead,
29.5 million people will enter the labour
force. But these are assumptions. They think
they can provide jobs to 30 million people.
We have heard such things before. The
assumption is that some how or the other,
they will get jobs. There is no planning at all
for this. It is said that a little over 27 million
people will be provided work in agriculture or
they will get jobs in agriculture and the
remaining L'. million or so will be absorbed
in ihe organised sector. And, even when you
come to the organised sector, the public
sector is not taken as a major force of
providing employment potential. It is the
private sector which is looked upon as a force
which will create employment opportunities.
We are not going to have that.
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Even after saying all these
things, this Plan document it-
seJf says that the number of
graduate unemployed persons

in the next five years will be doubled. It is the
language of the Plan document. It says the
number of unemployed technicians and
engineers will increase. Therefore, it waves the
white flag even before the plan is launched and
says that insofar as the educated unemployment
problem is concex-ned. the problem will be
aggravated. Sir, you know very well that unless
the public sector grows, unless the agrarian
reforms are carried out, the massive and
staggering problem of unemployment will never
be solved.

Coming to the problem of poverty, the Plan
document notes that 46.53 per cent of the
population live below the poverty line, and
having noted it, it says that they will reduce the
percentage—of the un-fortunate people— to
37.95 per cent. How they will do so, they do not
say. On the contrary, their schemes are such,
their planning is such that they will increase the
number of people who are living below the
poverty line.  {Time hell rings,)

I began by saying that their rate of growth
investment is such whereby they would not be in
a position” according to 9II the previous com-
putation of planners—to raise the living
standards of the people, when they have not
provided for structural changes in the economy,
and assume that many will go above the poverty-
line. This is an entirely wrong assumption. Sir,
there are many such wrong assumptions.

Coming to the social welfare and related
services, you will see that much is left to the
non-Plan expenditure. The Plan expenditure is
not much. If you take foreign capital, the
problem is the same.

MR. DEPUTY CHAIRMAN: Hon. Member
may please complete his speech now
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SHRI BHUPESH GUPTA: Sir, today we
have Rs. 2,000 crores of investment in the
private sector. This "~ morning only we
showed that at the time of Independence it
was Rs. 261 crores, foreign private capital
investment under various heads in this
country. That was in 1948. Now, whatever
ofEicial figures they have got, according to
them it is Rs. 18 hundred odd crores. There
are four thousand collaboration agreements,
mostly with Britain, West Germany and the
United States of America. Now, there is
nothing said about this thing. On the contrary,
the planning proposes to throw the door wide
open. We heard at one time: the womb of
India is opening, a scanrialous statement
made by one of the persons who was at the
time head of the Planning Commission, and
that there will be back-seat driving. All that
we have heard. All this is there in the Plan
document— except the Plan philosophy—in
addition to the notorious concept of the
rolling Plan. Sir, the World Bank's
philosophy, the World Bank's outlook and the
World Bank's approach today pervade this
Sixth Draft Pive-Year Plan.

(Time bell rings)

Sir, I do not need to say more on the
subject. I think enough has been said. Finally,
I want to say that this document, as it is,
should be rejected by the nation. I am very
glad that the National Development Council
did not endorse it. Some Chief Ministers have
taken serious exception to it. I would appeal
to those Chief Ministers and to the members
of the National Development Council from
the States that this Plan document is an
affront on the part of the Government, and
that it should be rejected. This Plan
docirment will embody something which is
intended to sabotage planning in the country.
In fact, it can be described as a Plan for
putting an end to planning, putting an end to
such kind of planning that we
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need. This is the Plan document ' Sir, instead
of going forward, we have sought to turn back.
The clock is going to be put back. This is the
philosophy and this, is called ptenning, Sir, this
is an insult to the common-sense of our people;
this is an affront to the experience of our
people. It is a challenge to the working people
of our masses, because it is they who are called
upon to finance a plan whose sole object,
whose main object is to appease the exploiters
and the monopolists. This is to fatten, them and
to allow them to make un-restrictetj profit at
the cost of the working people, the consumers
and the nation as a whole. This is a Plan which
is an invitation to the multinationals and other
foreign exploiters. This is a Plan which
proposes to perpetuate poverty, unemployment
and hunger. This is the Plan which is wanted
by the Tatas. A Tata memorandum at the
instance of Shrimati \ Indira Gandhi was
drafted by Mr. J.R.D. Tata which this House
did not i accept. Any how, you know the fate |
of it. Well, Sir, some of the very ' preposterous
ideas of Tata Plan, some | of the
recommendations of the World ! Bank and the
speeches that are made by the Chairmen of the
business concerns and the Presidents of FICCI
and other Chambers of businessmen, are
reflected in this blessed, disgraceful and
outrageous Plan document, not the urges and
aspirations of the masses. It takes into account
none of the living experience of our planning.
It takes into account the demands of the vested
interests, their rapacity, their cupidity and their
demand to get as much as possible out ,9j <*
obliging and blind government, like this
Government. Therefore, Sir, in one of my last
amendments you will find that we are asking
the House to reject this Plan, in a polite
language, that this Plan should be redrafted
keeping in view such an objective which I have
stated in my amendment. (Time hell).
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One word more and I finish. Sir, it is very
unfortunate. I never thought that I would live
to see the day when even the proclaimed
objectives of the Second Five-Year Plan
which we adopted in this House in 1956,
would be abandoned after so many years of
planning, almost after 22 years, in this Draft
Sixth Five-Year Plan. Is it called progress?
This is reactionary reversal of the worst type,
of the abominable type. sir, I know, so long as
this Government is there in power, a
Government so unashamedly wedded to
serving the vested interests ...

(Time bell rings)
MR. DEPUTY CHAIRMAN: Please finish.

SHRI BHUPESH GUPTA; ..you cannot
get a better deal. But let us at least raise the
voice, obstruct it, expose this thing, expose
the black face of the black Plan and along
with this, the black face of the discredited
Government that today occupies the Treasury
Benches.

Sir, the past Government was not
fundamentally better. But this is one of the
worst imaginable institutions that we have got
in the seat of power. Shame on this Draft
Five-Year Plan. It is a disgrace to the nation
and an insult to the nation.

SHRI GIAN CHAND TOTU (Hima-chal
Pradesh): Sir, I do not want to dilate on the
concept of planning as the concept of
planning, at the moment, is accepted by all the
parties including some constituents of the
Janata Party. However, Sir, it is very
disappointing that the present rulers have not
left the habit of decrying the achievements
made by this country when they were in the
opposition.

[The Vice-chairman (Shri
Nizamu-Ud-Din) in the Chair.]

Syed
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[Shri Gian Chand Totu.]

They forget that they have become the rulers
today. They continue to decry the progress made
by this country diuring the last thirty years whe-
ther it is in agricultural production, where we
have become self-sufficient, or whether it is in
industrial capability, where we are, today, rated
as the eighth largest industrial country by some
and as the tenth largest industrial country by
others, or whether it is. in the production of coal
or the spectacular progress made in the pro-
duction of oil and gas, or whether it is in foreign
trade, where we are, today, exporting not only
traditional items, but non-traditional items as
well, particularly, engineering goods and where
the foreign countries marvel at our
sophistication. It is very unfortunate that they
still go on decrying these achievements of the
previous Government,

Sir, I would like to draw the .attention of the

hon. Finance Minister to para M2 which
says:

"Much of the benefits from infra- structure
have  accrued largely to the relatively
affluent. Our pattern of  investment,
particularly, in the provision of social

infrastructure, has been biased in favour of
urban areas. Thus, though the output of

doctors is numerically adequate and the urban
well-to-do have reason- __ able hospitals to go
to, rural areas continue to be poorly served in
res-. pect Of access to medical services.

I have tried to go through this Draft and I have
also tried to go through the speech of the Prime
Minister when he placed the Draft before the
Lok Sabha. But I have not been able to see any
departure in the method of expenditure of the
last Five-Year Plan and the present Plan. There
is absolutely no departure, not even one per cent
departure, in the way of expenditure. Therefore,
if these inadequacies had been there in the last
Five-Year Plan, how would they not
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be there in this Flan? I would have
understood if they had said that this . was the
administrative change they were going to
make or this was the change in the financial
structure which they were going to make. The
Draft itself makes only a passing re ference to
the administrative changes.It does not spell
out the details. It says:

"The State administration at all levels will
need to be revitalised. The most radical
restructuring may be needed in the field of
agriculture and rural development admin-
istration. The personnel of 'all categories
dealing with development projects in the States
have to be persuaded to a system of values
where service in rural areas and work with
rural agencies is regarded as more important."

They just stop there after expressing those
pious sentiments. The Planning Commission is
a body of experts and the Indian taxpayers give
a lot of money towards its maintenance. But it
has not been able to spell out as to what would
be the difference in the administrative structure
for the current Five-Year Plan and how far it is
going to be different from the last Five-Year
Plan in relation to the expenditure pattern. Sir,
the Prime Minister has said that the fruits of
development have not percolated to 60 per cent
of the population and, particularly to the rural
areas. Now, Sir, kindly see the pattern of
expenditure in the current Five-Year Plan. The
other day, the Industry Minister had announced
here that they were going to have industrial
centres In all the districts of India. May I ask
whether these district industrial centres will be
in urban areas or rural I areas? Is it not that the
employment which is going to accrue by
opening of these industrial centres will go to
urban areas and not to rural areas? All this
expenditure is going to be spent in urban areas
and any employment which is going to accrue
from these industrial centres will be in the
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urban areas. My experience as Minister of
Industries in erstwhile Punjab States is that
unfortunately, these Departments of Industries
and others, which "a common person thinks
are there for bringing in more industries, in
the name of controlling industries rather bar
the industries from coming up. Then, Sir,
there are contradictions. On the one hand the
Finance Minister wants to make the power
dearer. He wants to raise the freight rates of
the railway. So, on the one hand they want to
raise the cost and on the other they want to
spend the money which they are going to col-
lect, on entirely non-productive activity of
opening district industrial centres. What are
these centres going to do if in the rural areas
there are no dds, there is no water, there is no
power and if at all there is any power, it is
going to be dearer? How are the industries
going to come up there?

Then, Sir, [am sure, the s"me thing
would happen with the  other activities
which  are mentioned here, for instance
“nimal husbandry, dairying, fishery, forestry,
etc. Even today there was a news in the
newspaper that the Fisheries
Corporation is undergoing heavy losses
and the Government of India is intending
to close down that Fisheries Corporation. It is
very unfortunate that in India our
monitoring services wake up after ten years.
I have myself seen the momtoring
services of the Planning Commission for
the last seven or eight years. All that
monitoring is unrea-listic. It is misleading
and it is just spending the scarce  resources
of the Government on entirely unproductive
lines. Sir, if you see to the different fisheries
centres, or sheep breeding centres, or
poultry centres, or sericul-. tore centres, you
will find in 90 vex cent of the cases the
entire funds are just wasted on  just
establishment of these centres. Howsoever
you may try to run those centres
economically. I am svire it would be an
entire failure. These Government farms,
sericulture and fisheries centres and other
centres are a highly costly affair and they are
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there just to mislead the people. So, in case the
present Government is going to open the
district industrial centres on the pattern of
fisheries centres and other centres which |
have enumerated, it would  again mean
unproductive  employment for urban
sector. The whole stress which is
claimed to be on the rural sector would not
be there. I have just tried to explain that
the Planning Commission and the
Government of India have failed in the giving
an outline of the administrative restructur-
ing which they propose to do. If the present
norms are to  continue, they are going to add
some more Joint Secretaries, some more
Deputy  Secretaries and some more Under
Secretaries. Likewise, in the States also most of
the expenditure is going to be incurred either in
the  Capitals or in the district towns. I,
tlierefore, fail to appreciate as to how they are
going to create more rural  employment. Sir
in this connection, I have also noted the stress
that they have placed On the village
industries. There also two points arise.
What  type of wvillage industries they
wantto  bring in? There  are  two
types of village industries.  One are those
for which local requirements are there and they
are  going to cater to the requirements  of
the population around them or within  the
district at the most. ~ And the  second are
those which they are going to set up in the
name of handicrafts and in the name of village
industries. What they are going to do is that
they are going to subsidise some of the
industries and the major portion of that
amount is going to be spent again in urban in
the name of marketing. Big airconditioned
show rooms and halls will be opened for
handicrafts  etc., in places like Delhi and
Chandigarh and if you just see the
economics  of those show rooms, you will
find  that the people are highly paid, they
are indifferent to the customers and they incur
heavy losses. Secondly, unless  they
reduce the road transport freight cost, unless
they reduce the railway freight cost, unless
they reduce the power cost, bow
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are they going to popularise the industries or
make these small village in'-dustries
economical? If it is done on a small scale, I
am sure, the Industrial Centres will entirely
fail; it will be a complete wastage of the
scarce funds.

The Finance Minister agrees that the funds
at their disposal are very little and even if you
go on taxing this country for the next ten,
twenty or thirty years, the Government is not
going to genrate enough funds where by they
can have these activities throughout India. I
would, therefore, suggest that they should
distribute the districts. If they feel that some of
the districts have scope for industries, let
them open Industrial Centres there. If there are
other districts which have scope for fisheries,
then let them not open a District Industrial
Centre there; let them open fisheries centre, or
a cattle-breeding centre, or a sericulture centre.
What is happening is this. Take, for example,
sericulture in Hima- chal Pradesh. I am not
aware of the position in the last two or three
years. But I know that in the earlier period
there was a Sericulture Department. They tried
to popularise it and to have Sericulture Centres
in 5 or 6 places in the State. And if you go into
the economics of those Centres, you will
see that those Centres are going into losses;
their production is nil. As 1 said, the
Government is not going to generate funds
even in the next 30 years to cater to all these
activities. | am sure the Finance Minister will
agree that the endeavour of the Gov ernment is
to create Centres and enthuse the local people,
to help the villagers to take up such activities
themselves. It would only be possible if
instead of frittering away their energies and
capabilities at 10 places, they have one Centre
at a place and make it economical. Let its
presence be felt by the villages around it
or by the district, so that the people may
take up those activities.  Otherwise—well
Ineed not say this, but—I am sure,
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whatever be the laudable aims, they will not
be able to achieve them. They will only add to
the present unproductive expenditure of the
Government.

Again, Sir, I have seen some figures
projected here and I have not been able to
agree on them. These figures are based on the
assumption that the non-Plan expenditure
would be to the tune of 5 per cent. If you look
to the last ten years, the non-Plan expenditure
every year has been increasing by about 10
per cent. The increment in the salaries to staff
alone comes to 5-7 i per cent. And, as I said
earlier, the esc'alation in the cost of goods is
about 10 per cent. The increased taxation of
Rs. 16,000 crores proposed in the next five
years is going to escalate the prices all the
more. Therefore, this increase of 5 per cent, in
the non-Plan expenditure js absolutely wrong.
The assumption is absolutely wrong.

Again, the foreign assistance which they are
going to get from other countries has not been
mentioned here. No mention of the assistance
which India is now giving to its neighbouring
countries hag been made in the resources
available with the Planning Commission.

There is some mention of backwardness.
Some backward areas have been mentioned.
Pious platitudes have been expressed. Nothing
has been specifically said as to how they are
going to help the backward areas or as to how
their expenditure is going to help the other
backward areas or the backward people.
Obviously, this expenditure is going to be
concentrated in the urban area. Therefore, I
fail to appreciate how it would help the
progress of other backward areas or backward
classes.

Again, in this report it is said that in the
next five years they expect rise in steel
production. Ag far as fertiliser production is
concerned they will have to import fertiliser
even after five years and they do not expect
India to be self-sufficient. I just want
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to know what type of Planning is this that you want
to bring a new steel plant in the country and
thereafter you will become surplus in steel pro-
duction but in fertiliser production you would not
be self-suflicient even after five years. Is it not
defective planning? Is it the planning which this
Government should feel proud of?

There is mention of craftsmen train ing. In the
name of craftsmen train ing, I may bring to the
notice of the hon'ble Finance Minister that funds
are just being wasted. There was one {raining
centre in Jullundur. its job was to give training to
the boys and girls in musical Instruments. About
150 boys and girls passed from that school. When a
survey was made it was seen that only three
students who passed from that Institute actually
went in the business of musical instru ments. The
rest have not entered into that profession. In reply
to questions put to these boys and girls, they ;>aid
that they had come there only to get the stipend of
Rs. 50 because they did not get any employment
any where.

They have mentioned drinking water. The
Planning Commission has tried to be clever. They
claim that with an expenditure of about Rs. 600
crores only, 10 per cent, of the villages have been
covered so far for drinking water supply scheme.
With an investment of Rs. 675 crores in the next
five years, they have put it very cleverly that
hundred per cent, of these critical villages will be
covered. If with Rs. 600 crores, only 10 per cent,
of the villages have been covered in the last five
years, how with higher construction cost they will
cover more than 10 per cent, villages? And if you
are not going to allocate more funds, how are you
going to change the shape of India in the next five
years?
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THE VICE-CHAIRMAN (SHRI SYED
NIZAM-UD-DIN): Please conclude.

SHRI GIAN CHAND TOTU: Thank
you.

5 PM.
SHRI B, SATYA"NARAYAN REDDY
(Andhra  Pradesh); (“Started speak

ing in elugu): "

THE VICE-CHAIRMAN (SHRI SYED
NIZAM-UD-DIN): Because you have not
given notice for speaking in this particular
language, there can be no translation.

st dle amArTEs I ;. TF
T AR H WM FT R THwA
g o4
THE VICE-CHAIRMAN (SHRI SYED
NIZAM-UD-DIN): That is correct
because there was some information.

Oath-taking is different from speaking in
the House. You could have given notice

oY dYo memaTTRer G - AF F
§ =trga ar 5 T oAy sErw 7 £ oam
F%, figz o |fF agr o7 sAvIAT AW
fe=fr s sufay & =t o &Y =
g1 # Fwq ¥ omadr arm e fad
Al AEAT AT MR =3 7 0§ 3F
TAT T WA § # g7 T@ vEr g f weT
ANT ST WANT STAT Z AqZ AT HT
AT HAST 7L wAT & q7 AT HAAT R
T § | W qg Anr A 5= owEma
¥ o7 st w4 simq a7 AT EaA A
WA F AEHA F | GHAH T OATH 3
fF %2 qradTT gE=gi § 777 97 92 914
FE1 fF Sa®r qmr w7 aeF) A4 A
g wnfargges A F AR

=

FET | 7Z I QT AT GO AT &,
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[ Yo maaremor 739

I F IET 7 A0RT IR AR AN
T IFT I A TE FEY, T@ A9
HAAT T FEY o34 A 7 oAWA ®
A7 F T AAT ALK A AT AWA |
w3l FEI AT, a7 A7 HAAT qOT H
FEU AT AT A7 ATERT I oAFAT F
AT A1 & AR &7 AR ¥
I35 W BT ATFR!ZT AEAT Z AN
FT | BF AT F AFAI § HATTAR
FT | A7 FigF A A® A Z A AT
TENE « F TAT AV AFT AT wqAT T
AET ATT | AT FTAT FY ATHR F7 g1
RFAT & 1 AT & Fg40 =iz  fr F5
T F7 9347 q1a1 § A7 A2 97 9
% fo7 wmr 7 3771 AIAT 977 7
Iz AT £ IAT W00 H AZ AT AT
Z1

AT F Faar F0ET0 § g 5 o @
a7 28 9% % {24 77 & 39 15
T w592 Fargmr Fifgr | 37 FoAr
T 758z 4z g0 g1 5 =0 qom
£ 737 A7 TE gwgAr Ay faa
AT F2 FTE FOS T FT WA
T A F30 77 F1 # a1 wiead
AT F AT 77w w507 gl g A
QT 1AL FT, AT T F qv a7
(7 & 47 FITAMT ¥ FIH 749 9749 2,
IT F41 F1 3 7 §6 F1A fama
FfzT W7 TR w€TT Al WA A(H
F=10 Fraqar wwfzd afe w37 w9 #1
AZZIFIT T FTH/E | AT 5T FT0AT
9T Z AT ZT 77 ATAT T B4 I
ATRAT § 7@ AT FEZT | wE g T
qTA0 AL ZATT FAG & 7F TR
TN A IT TEE 30 7T K1 ZLAT A,
FAAT T & FTATATHAA AT 4L A0S
A6 AZ FAXOL ® ATAT FA AL
297 1
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it fpg =% &1 @ 7T A FIAT
T WET 4 )

st aito FE@ATOEN TP AT AT
1T & | A1 S0 R S AW AT LT
a5 ¥ &, foa ¥ ghvem & a938
FAraw & aw g, fafesm & o a-
T F7a g 97 sr frme F,
TiFER T FATH 2, AZ WS 80T TET
T AT W Fwd E FfEw e aew
1 A Fdl AT § qaseg wg
Y W7 IF AIE { WAL § WA fAw
=T 1 & 1 Fet swa F fam e
FT HIE TA9MH A1 2 | FgT =&
A& At wm a7 fF wat wT
FTE WEHT W7 F9AT FT @A & (77
FSAT FEAT & A1 IT% fA7 w08 A
gt & | gaA AT ¥ 9 grAq wa F
# | oF AT wwAE A AT ag g i
30 517 g1 74 fgegeara &1 WMz
afazidin T fer ol 5, 6
a1 10 WA ST 93q0 & HIT TR ATAT
qITAT B | TART TAGTH WS AF Al
FA0 | 5T FIRA1 707 &, 1 §F a6
TS F1 gH Arear ® owrAr =w0fgy

w7 AT AT UL AHA E, IO
zZ7 A5 ¢ adE A A, atew F§9
27 AF 4% TEA1 990 IH AR FEW
FEMAT AT & WIT AW F7 AT AT Al
wa-fam FETA 9% WeE F weET A1
framT qars §ar w7 2, IAET WAT
Qi %04 F (99 OF FAH AW 3197
wqr & | sA% A gw s 9l &
ZEAT FI HATLTAIR &A1 q@a £ 5
9§ F9 IF 1 58 1w w1 wggs (A
% a7 9% fzgEam & w@m § @ arAr
SAAT W ATETET FIA A9 AR BT
q17 AT FUE AT ATHED FEC AT AR
af fegeaa o a@y g gmr | =
1 F1 TT AT § T W4T & I ZTRT
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:'T%.K-IT FIFH Y 7R Ffa:ﬁl-g_ fi ?- =%
fA43 & St437 77617 AT ATNTAT L0

z1

3

7 A 72 & v w3 feee owr
agfaad 4 stedr &, o Agfaad 41 nf
E AT I T4 A STET G AZ TEA
=fex f5 waw fgad w1 qF a0% 7
AN Z1 | WEFT  FP ATAT
grades A7 st wfafade 2
o o sfoe wfafadm, wrgas sfema
wfafada = Aifean  ofom
wfafaZid 73 2 | §9 F1 A9 |17 27
a7, afe wrs 36 99 w40 35 1 T
Frq-ara 71 -z fRme § fead
BE-FET FIAA &, 48 ST AT %3
AT JIFFEA T 72-2F @I AT
A AMEA WAL AT AT
Z, TAT ACH SARIAAA AGTE | IAR
BE-BET FART 2 | $AH BIE-BIT
AAMT AT FAT FT FH5T F2T F1 F&IF
Z | EH CAIT T SE A% AU A Z,
3T BE-BIE AAE AT FAL AT ATE
FAAT Az 440 41 W g foadr 4T
aifga | fm7 € w20 w4r & 1 fww gw
7z 924 2 % am 57 iz Pendt w1
FoAEr F 97 AT SART IAFT F
ImiEd &1 agfqaq w1 agq F a7
TG AT BIE-BE AT T AW F
a7 §9 4130 G471 @9 F7A B I6A
Z

A=<l A1 77 & f wgi a5 difsan
AT TuT AT AAIET T T4
E, WA AF AT T FT AFAT
za ag siwt 2 fo qmrsa s 9%
qIA TEA THE R GE FA, ALFA
9 q7Z F qZ AN A LA AG FACE |
T avE A qrEEeiE &2 W AT
HAH WA AT FEARE | WAl
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T7T SEN AT ) T OATR A agens
TIH AEN IR ) WA CEReT wAr
WA T FA LAY veal veguifay
grzq A faadr wifeq 1 ey sema
T2 F75 F a7 w7 WAL 7 97 a7
ATER T FITITqIATR | Al
5 IH |1 F FET T B, 77 A7
FATET FIHT HET FIAT & | T4 97%
FATAT TASWE 24 %1 T€IT £ | 59% a79-
arq frara w1 fom 9 & g
F g, vfea< & fad 915 ad=y
¥ 9w 2, 9 - E, waw g,
safefadt iz, o 229 wa o
¥ A% qern ¥ wfgd aify a
ST AT HEET  AAETE § Amar §
ST HYAT YT GHT @9 F74T §, 9 7%
ﬁwmmﬂwrfwﬂmaﬂzﬁ |

e

Al
-

g W 2wa & fr feera oot
4T fOvmil 1 FW F FwmE ¥ arg
THET ITT FAW 7@l faat 5t o
wET F1 faadt £ ar @y e @
T T ATH Wi A E, W oIAE
fraet g, zaar o a7 foaar 2
FH H FH TAAT AT GEL FrAT Tl
fF w7 fFar fgma #7, ezmv w1
AT THAT AZAT FT 5T I $&7 Ramr
arfam

A1 19t A1 & g9 g7 A Awewg
fremms  fom Far sz £ 92 72 2,
f=, am %7 wrzaw fafawzs agg oz
97 33 20 &, 9T TEHl 944l 61 GIEgE
v 9l §, T 8, A see E,
TS TR &, TART AT GEAT AT
TAE A1 % 2 AT T A1 (gegearT
%1 FoaF1 ¥ (70 @ w7 vEt § gy
arFi #1 a@ET ® o ow q3r ==
2| WU THH OF | BT F AT
#1 qavag ¥ f=Q a @ wgw g fr
S g, Bl BT, fadw ar #raw
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[fF . wermTaw T34
TS gw WE F7a § a1 T fAm
MATTF T3+ 14 AR | 7977 TH7 307
§ 30 ATer gER FIES TEET A7 FAAT
dxdie ow I wdl a1 fgegEara #7
THWT ET ITF ATAT | 30 7T H T TG
FHT | TEAT ATT SAAAT ALFTT A41, FAAT
qTETT A FH § HF TH TF 9747 7547
F2IAT, §AT T A FT FA A TEA
oF 919 F1 AT @Ar arfge 5 eEl-
B F1Ew W7 faAe fsEw fag
TATH | B9 FIaW F77 §, E9F0 G99
qg7 98 za=r Frigu f4 3| s
F1 AT & foru, v 40 & |ema & fao
w2y e gran wifgn | faw S
FIAW F7 A7 g8 F1F TA9R /2T At
forv ag 2o 78 @ew #1 AT £ |
# HTTET UF IEETW IAT FIGAT p |
I% A9 9gd gHTL 3ATH ¥ HAT U
AT 71T T AYT OF AT G A1AT
nf) gwag e @4 fFean 3w aq
| & | uF wrRdr § g fyoam
Gaedy A1 § SHH FE A1T ¥92 TATHZ
FT ATFE F WAL 20 | AT § A
qaT AT [F 1§17 FHT 97 T F9
FZT AZT AT WIT T ACE TATHE FT
G| AT AFHIT ET AT | EF A AL
#rar afgn, s fau gasr aga &
g F arg g afge fx a7
BEI-BET 129 T IEN qwAT § A7
agi & wwt &1 wgfaaT & fa, a5t &
At F7 g ¥ fao 78§77 IF
qARq TEE OT qET, SHFT W0 OEAFT
Zar #ifgu |

T diw K A FGAT WEAT &
fr ams fogea & g7 77 ® @7
aar § i 7% ety F g oA 78 Far
g1, g% sg ag frafy grir f o1 wig
# W & oo sigF g 2, 93% g
ST 2 WY WAt § TrE Fqd a3,
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T4 TAF FTO A4S ST Arfgw | I
ATF ¥ T FATE FTA X AL A
To FE0 I3 47§, AfFT 390
#% oaT fomrer & @< qar qrar srar §
fF W4T 00T QT ET qITF FATE | W
a7 TATHE w7 Gur % g ) afe
TET T AT W qATE TG 1 AT qE-
78 @rr fod &, 77 9 3, wfvq  F@r
TR AE F ) A 9T g AT T
& AY gURT TH AVE AT AATAE T
arfgn f @ & qarfas s T gaa
wzwi & fou ar gat & fag arqafeas
v ¥ fan fear § wwr A agr
TR TED § )

WEl % AT § HATH F w42 FY
44 & 59 ¥ ufggear F ae ¥ &,
sfaom & arv ¥ §, Tex Y, framy
#1 agaQ & fau a7 99 91 F I9F
a7 ¥ A FTH THH TAF HAT FAT
2 &1 4 g AT wEv wfET
T & A T W ATHTT A ATSATEY |
FaT & 9gq FT [ AT F W=7 {47
wF 7T o wan &, aa fr wan § v
2 &0 ¥ A FAT @ TR 3| A
WETA F A% g1 ag ¥ iy ¥ S

drrdr e T ¥ a1 7 2
AT, ETH AT BE-BET TTEN §
ST ATHATE 9¢ Tig H @9 19 § &
FL AT BT & ITRT &T0 &9 |, TFeTs-
WA AT g T 5w F ) TH A
I H FTRI SR T TR ) T
THATGHE FT 7G94T T8 g8 9% g9
grrT | o1y sy & ooz e
THAT TG A2 §, THF fad Ty T
FT AT GART qEY TG & | 7 o
% fr = & wwe weiETaHE T wEAT
g7 T F faw o1 e awg aw #
 Frar A8 F, WA 5w WY sy
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FZH TIA AT A= g X A g
T AT § gHAT Ay wr | fege
¥ at frgraer & awi F o 9qa £,
Frame &, 7 a8 € fr oo g ¥ A
fegam ¥ 0T UF T qwIS, OF A9
fergrar T &7 @y F|AT AT € 0
ARl oF #wiar faer & 0 @7 s
TETC F1 W OFT TET F OWAA A
AMT & | AT HAAT FOFTT FT OF 79
warst, oF 77 fgrgear #r qofre &
T A Fifgd | AT gAY WY #
4% gu AefTE & A o wEW R amw
FR AT & A7Ar g7 T A ) I A
qOAT B9 FzrAT Afgh | ¥ R w5
F7 & o, 77 feegmara 1, 7% wwrS
F FAH F F 9T gra gerd, fad
TEA, AT TN T FH AE A0 |
@A g7 7 & aur Far F |

ot wmdm W (T qIW)
A F AT qg7 Fawma g &
FTEN T@T FY R &7 FF 37 groar
FT FE AT E, FF TAFT ALY §,
¥ 5w vevw § W fam awmT ST
AFATAVET I FET TS § ST % 9w
F1 Fifwwr 7 oot §1 q& frowm
qMT AT | TLET Tzt F7 A9 w6
S & FE € &, FaA A7 F dtv 9%
FT STET AT FAT FT T ATOE T
e  fr oA 1971 W AT gEm
F HAT T7 &Y OF TIT AT ZAT AT |
AT T wiwE f5A g1 s AT ¥
e TAH 9T qewr ¢ fE oA &
THET gz 7dt aar afer o adr g,
T7F7FE F ATGTH AZ & | WAL AT
AR & #rg e F1 e F
T G TAAT AR & AT ATGHT ZTATHY
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TET FAT §, ATTHT HeTa 119 F4H 4T
g, 7 FamT =i ar ) JrE aT g,
FA FT FrEq, G9T FT FTAG AEI-
AEr T FEr 0E F 0 GET AT A=
Aty Fara ff A ww e o
g @ W aF SO § A A
g2 T A ¥ gow qwEm
war § fa sdft g #% e ow
f& maw sd & AT 7 F1€ AU
T faar | AOW AET FT, T F
qEATT &1 AT AW & agr e g
& wrvy g a1 § fa wr oy fwrerare
g 11 wg Fed f& prew =it wfa-
FAN G F AT GF A AN Y
afay &1 w=e w0 ger 0 e
1 A1 wfagan T F qe= T g7
g, s a% w39 ofomfew i
FOT qH TF W7 &A1 § F1E 99 Hifa-
FY afads §307, o AH @2 |
oIS ATavEET 39 a1 Fr § o adv
& gy # F1§ wfawrdr ofw@mmw fam
T | WA WU FTST A OTW AT
F1 ST § fr o &4 § e
AT & Afew oo w0 W e
e wfggan I F Ao w1 FAe
1 wrforwr gAY R 1 W T F o
ATZAT AT G5 FT A{TT E H7 397
A1 B E IAE WA 99 FE WY
FAT7 W Fifowr 7Y FZ | W F qATAT
a2 ot oy @ F @ oA
qraaT ¥ *pran Ay wiawan qrAeAr
H F7 w7 ST &7 T i e famq
qF F AT TR ARG R CE GO
# 71 s a7 T =g E i ww &Y
97 ¥t a7 Fg7 f5 W gaaw w1
UF gRiT A1 wfasaw g Fg ER 0
0% wATAT Wt a7 W FF qFq 4
o ore Faam o oF ERiT AT wfaaEw
HIF 7 FRT o 44T AT TF A7 &7 TFA
& B mre =g A% 1 T At wiaren
"I 15 ERIT | 3N AFT F HiTF AW
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[ o wegrrI@e T3E]
2 AFA 4 WL HIE ATOG FAT THA 7|
Y ZAE AW & T frze A E
AT FATAT F AGE FT A0AT AT
afam w9 g% F3-43 TAMTTAT 7 9T
T FAN KT AT AH AT T AF
FEAT FYET TG A A EIE FIOET g
AMAT TET F | gAIT MET W ATTAIT
qeatamaa g oxfaerad g9
FI AT FEY AT § | AfEw & waar
g f& o7 oo g a1 F e
F forme wraEw 4, @73 @w @y
FATAT & TG FT A61 72§94 2 | 97
¥ AT FH WET FT RE FAFTO
FEH T IS qF TF  JIAAT FTFE
ATA AET FoAw@r g0 IEiA §
FgAr =vgar g & o g A w5 e
Ffero = gy g qvstAm 7 ZwOT 39 A
AT g2 Zd ) & mamar g froaw
TR 97 IF v q fa=ve w9 Ay
TEIF | WY FAT K ATHC F
FTE wAferar #7 & A1 AT TAFT T
#r wifow ww F43  gw qIIAr F
wHtE ®1 F@ w7 AT 077 T &
g fadt 7€ F@w ¥ geEr o
TR A wE T | A BT R ORI
STt F7AT AT g | oA § S AR-
W12 FAMT T ATEAT AT OATH HA-
waw fedt # A1 @ o =@ § wwar
@ gu g wwar & g aer &
AqTTH TAT F AT FO 6T TE TETE
T T ATE H AT 4T AT £ ST
ariy wEt o Feamr qfF &1 F o
7 wwmar 3 fF aw Afq & geeg #
I ATAT F AATE F FE T A1 (A%
Zmr =JitgT 91 1 gare 3w ¥ A
IqET W7 Ffg gams FoAwHiF
19 | 397 §137 200, T 2747
T3 F T fE0 41 | AlFm Aty
Taaaz & ooy o3 T4 5
AT A AT A5 F A | HIA
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feafa a7 & fv mw fow a0 Fr g
drfq s=r &t & sa@amt @1 ¥
T FA ATAT T g |

wgl A% W2 AN #T 7IA Z,
faedft & AT F1@IT FAT § AT
TS o1 qie qar fum w@r F, HIET
Fal frr TR g ) AT AT TEA AIE H
ga ¥ gAY AW F @AET qZIaeT g1
oAt f gw ey AT F AW F AT
A5 AT W A | FHfgw wrer feafy
ag g1 T # f W BN A aww &
HMATGE AT E | WA EWTY W F AIHE
F a1 WA de o571 gu @
IE W@OR T 4T T g | afaw wie
Hrie it wr frafa £ 7 @ee w®
Hrigz 7 foa @y & o FWT AW A
B I a9 a% TEI TA7 qF g,
SF qF W G aqiaw w6 e
TE grm, @iz & fameor & emevar
e gnin, "z aEr g,
qrgee & famew &7 e
74T g0t | § gagar Z fr oo 3w
F wrard ¥ B2 TAMT T AT ZI qTAT
AET Z | TOE WE-A7d 59 a% "
FANT F1 AT 9% T wIOOT
A7 9% faqor #r sageqr W TE
Feay, A9 A% g7 FAwrT AEY 1 Awar

.
2

S qw @A & ArgAl #57
7T g, 2TET avw A1 347 sq19 A
faar mgr & | Are wETIEAT T AN
F1 2 f¥ 731 5 w27 2§ T8 5717 |
gpy wg 8 5 Zer § 5ot g
FTT &7 (AT 10 FH17 779 557 AT 2 |
I O BT AT ¥ AR A7 2 F )
oy feafa & w3 ww w15 aRamEEs
e AR TN a9 A% FHI A0 (AR
Fr wfq Fra 7ET AT ATAT F | HOTRT
7z 7w vEar =tz froag 20 T
¥ zadAr g a0, gAAT 2F A
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Ffga st F17 Faf @Y FAGT | 7T
AT THT FIT AT A7 TT q7A § A
FFAT E1 AT KT ATHAT F 7T A FE
fr zw 20 9= aw #r8 oF SwrwTow
F1 1A qEF FACT | T AT AW F AT,
XA FETAT SJTAAT, 7 qT3IET FATEl
s w7e 7 &Y fafafes gamar s
IS FAIY Z07 F A AMT HY AT
Fer ot AT fae arar 2, dfET god
TR ATATT AT WA 2vera A7 faAy
A FT7EIE | T3 F A573 it
FT FEET BT FT AT AT WEE
uF Ik 41 39 g1 #7 feqfy § wiw
FAL aTF WO UTT FET HT FrAAT
AW FTAT 2T F | AT AT WA
TATT AR AGTE | A1 F wroe Ty <@
i fr grrata ® w7 @3 7fzd, s
TT §IEA | WHIT 97 WIET GAT ATAT
T% T T4 AT TAfAT ) w0 wmE
AT ¥ WAl & a1 'R w9 I
AP AT T HIT I F FI7 AFH
FATAT 3T | FI ATATA F7F 779 297
FY wrafadr 740 a9 g & FAT
aT3T AT qf7 I FTF, 100 AT 50
FT @ TIE OATT Z AT THEAT F
A TE T AT £ ) 3% fAq Aw F
TAfANT 7T wEr AT |/ s
TEAY | T FLOF 10 TAT AU AT
qAT, 4T, FATIOT AT TAF 9
a3t & wrw AT a3v gur & ) Wi 9
zar & 7 faw W o 3ew AR A
T, 77 ATOA T AT 73 F | wAT AR
FrrzfradT 2 F fAdzm v mrar fr

o

o+ . ..

SHRI NARASINGHA PRASAD
NANDA (Orissa): He is meditating on
your ideas. He is absorbing all your ideas
in a state of meditation.
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stamdln e : g7 fAFETar
f& oz 7% wew gaA ¥ Wi W
gurEaT AT ar qimr fgzra #
T WY TE F AT 5T Arr gegfadr
FT T FT A | UFNIFT A FEWL
¥ FTEMI B qZ AAZ A qdl AT
qZmr fr gt A faegw oame @
#17 w1y 7@ foo &7 A% 91 2 S wi
7z from = 3o w1 Ft 57 wrarw %7
qATH A A TET E 1 LT AT AT
FEYWE | AT F T TR AT AT
Fz AT A F ) FowAT E
fF avrdy #% g7 grit) oF o,
g7FTA wifwae @Y 3, IAET G471 9T 2,
gawT 3w ¥ frear A &1 W 39w
fod F15 #1997 799 | 60-70 FOF
HEATET ®T qZ AW &1 AT 2 ) 3ufAd
g%t az fow gar =i 5 oow
ATEHT At 0F F1 e o, At
AT AT JIITT | AT AOTH ZAAT AT
& 7 w7 wg wlaw w07 7 2 A7 A7 w09
10 397 ¥ w727 g7 Fw § FTr5aT
FT @ATH F7 A5 £ | 5T 73 a5 A
fads afeam s a9 2, fasF arg
10 TrAar7 F, AT A7 2, A 47 8,
FITAAT 47 & A17 777 017 T qr947
7 7% AT AZ FC G q9A 0 ar F
Tz 721 # 7 wey ¥79 &9 77 awq
o7 # Zar w7 owar gz war 2 fr gz
ATFEATE ATTAT & | SATT AT AT FEA
g fr gwama s fmdgm 2 57 21 fiw
F Z1 M £ 7 |, =mE, FEwEor
frrgsz az 73 frdg &1 1@ | wilre
o7 F AT, AE AT Ay 9 99 57
FTHTF AT A5 TGTE | ATIA AFA
AT TATIET FY |\ F=T A1 Fvar | Afww
dras &9 faar 2 7 9w nw ods
HIEHT 1 A@FA3 q50 (war 2 gfew
a1 faeelt, mws, FTAq7 wifz &
& I gt #1 faar & 77 =4 6
HET FT TE §, AT F1 qZ a9 8,
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[ =fr sorgrer S

€l F1 A2 TEA £, T TAT AT AA]
& o & Sawrga fawr @ £ 9w odT
saeAT ¥ WY 3T AW { TLET BT ZT
U4 BT FAA 3@ W F | I FAA OF
T FoqT & | Afew fee o #ifE
o9 AT &1 Ferw frar & At zaw
ford & 12 A1 0% F5 qeAT ZAT AT
g1 afedm, zfram srfar afzemt
arfe FEaegFt ar 7T g & AT
st 2, foermy o o g aorr S
g aw W ¥ Fw awEd i A
AT AT 97 1 ZAT T AT
1 ®wt Ay ¥ fag faar %1 797,

ETaAEY IIERT F (49 57 10FT
w0 A AT A9 T 7T AT g7 97 e
gz A faar et awraa & 1 adr =7
a3 G T A FT RN T qaFA £

AT WIT IZ 7 FT T AT AOTHT AT
TIAT FAT § 78 TOR(T | THH 056
T BT qF F AT qF § AT I
FIIATET &1 FFT & 1 T47 AT F =y
Y, A A7 7F TR A 6T At
R Tod wZwE EZd ) wae wrowr G
1 A=AT K ATAT F A owTT A@Wr T
fag=2rwoor sfq, faorg &1 faaefreao
wfed, art sfas zraeamt Fiv fas2r-
Fru w5l AT waar &7 3w feEar
oy fed, /T ArUET AT T AFAT
21O o9 5T T F vy ¥ R
Ffrag £ dr & oo nF g7 9 =
# fr w7 3 & fod oow o= ot ww
ST F 7 AT aE TF 920 IT F 60
FUTAITAT 30 FLITAF 1 o7 af= 39 A7
aufad fo 299 15 337 s Aw
1 &=t araw frer s 2w oy
g 7z o 7= F oA w1 o3EE
wrg SirewT ofz wm F1E a T Ty
A, foradr e &t & oo ST aEe
A, famamy w6, T@ 9T ¥ oqmaE
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TATT AW FGAN AET ATIRT FrAT
7 3% @ faga a%m 3va1 a7 Fsan
UF T F7997 ZROT, OF GAKATT 31
Z1A AT | I AAETAT T IA H AT
afy Zrit 799 f5T 7 ardr wfear
T AW KT TFTAT ATZAT E, DATATHT
21 AT 747 79 An F sfagra & faw
e AT G | fra wrw #7 Faraer
A AT | gafA, SrRanad agEn
# o7 79 ¥ 9 92 ar27 fadzq e
F i um g wfgw mow afge
At w7 mfaw 7t wy foaifea
TF APARTAI AT WATHTH19 T 15T
F AT wIwT, AT Ffan w7 fE
FHE AT I qA1AT ® 7 fiE wy A
arfa 20 = w107 i 39 97 fa=re vk
TTAT HEZ AT T |

SHRI AMARPROSAD CHAKRABORTY
(West Bengal): Sir, the concept of planning, as
you are aware, dates back to the days of the
Congress when Netaji Subhas Chandra Boso
was elected the President of the Congress, that
is, in 1938, and during his presidentship, he
brought out a Plan for a neat national planning
with the object of establishing a socialist
economy and making India a model socialist
State. And, Sir, you may also be aware that
during his presidentship, a Committee was
appointed with the late Jawaharlai Nehru as
the Chairman. Since then, Sir, the concept of
planning and the idea of socialism We have
been hearing and we have heard several times.
The other day, Sir, in the papers we s"w that
the Prime Minister was saying that he stood
for socialism and he was against exploitation
of man by man. For some time Sir, he also
used to say that he was following the path of
Gandhiji and he was following Gandhism.
Which one is correct, it is very difficult to
understand. How -an socialism, in which the
exploitation of man by man does not find any
place, and Gandhism can be accommo-
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dated? We fail to wunderstand this and
this has become the most sorrowful thing in the
whole country today and in the whole
economic system of our country today.
Now, you will find that during the last thirty
years, the word "socialism" was being
uttered, pronounced and announced by the
late Jawaharlalji, then by his daughter, and
they were saying all the time that they were
for socialism. What sort of socialism? Yes;
socialism has been achieved. =~ But what sort
of socialism it is? It is not the socialism
established on a scientific basis and it is
not the socialism in which the poor people
of the country will get their share and will
establish themselves in the society. But it
is the socialism in which a few people have
been exploiting the poor people and will
exploit the poor people for all times to
come. We have heard several times the slogan
of garibi hatao. By this slogan the people
have been hoodwinked. By raising the
slogan of garibi hatao several times, the
poor people have been dragged to a place in
which they believe that these people are
enjoying socialism. But what is the present
condition? 75 families are ruling the country
and they are controlling the finance, 66  per
cent of the national finances  within
their control. The poor people have become
poorer and the rich people have become richer.
When the country was heading towards
fascism, at that time, the Janata Government
restored democracy; the Janata Government
has at least saved this country from autocracy.
But what about planning? We expected
that the economy or the Plan should be base”
on the socialist outlook. As in the past from the
days of Avadi Sociaiism as  pronounced
by Nehru and Socialism as pronounced by
Indiraji, we expected this time from the
Janata Government at least to give a new light
to the nation and | give a lead to real
Socialism. If I am not wrong and if I
understand what the Prime Minister has stated
that the exploitaTion of man by man
would he stSnped and rea] Socialism will be
established. Sir, we are completely
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frustrated, our hopes are belied and We are

completely disallusioned with this Plan

document.

Another thing has been impor'ed into the
Plan. You have seen that the National
Development Council has not accepted the
Draft. Why? This is a vital question. Sir, you
would remember that some of the Stages,
speciaily the Chief Minister of the State of
West Bengal, sent a Memorandum to the
Centre and also to other States for fiscal re-
arrangement and there is no whisper anywhere
-therein against the integrity or sovereignty of
the country. But, a peculiar situation arose. Our
Prime Minister came forward with a statement.
Our President came forward, supporting our
stand and saying: yes, a | least a dialogue may
be started for re-allocation of fiscal measures.
If I read out one sentence from the lie-solution
adopted by the N.D.C. at its meeting, it
supports our case: NDC welcomes the larger
role of Draft Plan assigned to State
Governments in  development planning
execution; fiscal rearrangement will reflect this
development and needs to be further discussed,
having regard to the constitutional provisions.
We never for a moment suggested anything
beyond the constitutional provisions or beyond
ihe constitutional bindings. We only demanded
that the Constitution may be amended and its
articles may be re-arranged making re-
allocations  of necessary finance for
development and growth in different States. By
that we never suggested that Defence may -be
given to States or the Finance may be given to
States or Foreign Policy should be controlled
by States. Why then are we afraid of? There is
no monolothic government. Now. there is
multi-party Government working in India.
Even the representatives from Maharashtra.
Punjab and also from some other S'ates
including Kashmir came to Have a dialogue on
this matter. At least in tTiat dialogue some
allocation could be made for the rural
development of the country and the nation as
well of which the States are the units. But
I do not konw
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[Shri Amarprosad Chakraborty.]

what is frightening the Prime Minister. He
made a statement yesterday also. We have
gone through the statement. He says that it is
the union of States and that it is not a
federation. Most of the distinguished
Members will remember the Supreme Court
judgments in the Golaknath case and in the
Indira Gandhi versus Rajnarain case and the
judgment of Shri Gajendragadkar. Apart from
the Supreme Court, many constitutional
authorities ate there. Who say that this
Constitution has a federal basis. That is what
the Supreme Court says. The basic structure of
federalism could not be and should not be
changed. When the 42nd Amednment of the
Constitution was being discussed, the Janata
Party Members and others also raised a hue
and cry saying that the federal structure is
going to be destroyed by the 42nd
amendment. Now, the Prime Minister comes
and says that it is not of a federal structure. It
is a union of States. Why is this so? I am
insisting on this point because the plan itself
says this. It is a lame report. It is not complete.
The report says that we shall remove
inequality and we shall bring down the
poverty level. I am taking just one example. It
is an admitted fact for the last 30 years that 40
per cent of our people are below the poverty
line. Now, in the beginning of the Plan they
have said that we shall try to remove this
inaquality and bring equality. How? If real
allocation is not made in such a way that rural
development can not take place effect-tively
in different parts of the country, then this
objective cannot be achieved. This is what
thej' say. I quote from
129;

"Main Approach in
_Plan, 1978—383.

Five Year

The aim of agricultural and rural
development will be the growth for J
socialjustice,achievement of full employment
in the rural areas in a period of ten years."Now
the Prime Minister has amended it and made
it 9 years because they
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said:

"The realisation of self-sufficiency will
continue to be one of the policy
objectives."

How can it be done? The Government desires
to solve the problem of unemployment
through this plan. What it says that agriculture
and rural development is essentially a State
subject and the strategy as spelt out in the
subsequent section will depend for their
success on the efforts of the State
Governments. Sir, shall I be wrong if I say
that within the federal structure, within the
constitutional framework there should be
some fiscal re-arrangement to that effec".
Unless adequate allocations are made to the
States for the agricultural development—
agriculture being the State Subject, most of
the Plan money is spent by the States—,
unless proper allocations are made to the
States, their hopes regarding solution of
unemployment problem will be belied. So,
Sir, only some loud thinking, only some high
praising words or some liberal statements
would not serve the purpose. This is a
capitalist economy and not a socialist
economy. We take a liberal aspect of the
Constitution and criticise that. So, also our
request to the Janata Government is that let
the Plan be redrafted taking into confidence
all the leaders of the different States. But that
has not been done. I do not know whether the
hon. Members are aware as to what happened
in the meeting of the National Development
Council. Though in the opening address the
Prime Minister said that they have all more or
less agreed—if I followed him correctly—, I
can say categorically on behalf of the State of
West Bengal, on behalf of the Left
Govrnment, that we have not agreed to the
way it has been done. That is why there was a
resolution and it wac; suggested that a
committee should be set up to discuss further
the question of fiscal rearrangement. If that
was so, why this hurry, why this undue haste?
Sir, to some extent we are friendly with the
present Government, to some extent
we



289 Motion re Draft

supported them but on the basis of
economic poiicies we have a great
difference because the economic
policies based on the cajytalist structure, or
capitalist set up, are not supported by
us. But, in this framework within the
boundaries of the Constitution, if. Sir,
proper assistance and allocations are not
given to the different States for the
development and for the objectives which had
been laid down in the very  beginning to
remove the inequalities, to rai*e the
standar.rj of the poor people, or to
bring down the poverty and solve the problem
of uneployment, our a-pira” tions  will not
be fulfilled. Never, Then Sir, in the
beginning of the Constitution we have got
the Directive Principles. Every one of us
is aware wliat the Directive Principles are.
There are so many articles in the Chapter on
Directive Principles. These articles are meant
to give benefit to people, provided there
is allocation of funds; otherwise we cannot.
Without that itis not possible. Keeping
this point in view, my submission is that the
Plan, as it is, is a hurriedly drafted document,
or, I think, it js a defective Plan. So, our
request to the Janata Government and to
the Janata Party is to redraft the Plan in
consultation with, or after taking into
confidence, all the States for the effective
solution of the problems. So, Sir, I am
afraid, unless you have a clear ideology,
unless you have a clear policy, unless you
have a clear belief that you believe in
socialism, socialism not  of Indira type,
socialism not of Nehru type, but socialism
which is based on scientific gains, [ am
afraid without that socialism the Plan cannot
be made a success or fulfilled for the
betterment of the poor and the solution of the
problems of this  country. Only some
palliative measures may be taken.
Somebody may be ill and you may give him
some medicine. That is a temporary
measure. [ will be satisfied that he is well
now after the ill is cured. I might have some
satisfaction; otherwise, there will be no
solution to the actual problem of the

country.
407 R.S—10
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With these words. Sir, I would re quest
that the Pian may be re-drafted It should be
properly drafted in con sulfation with
different States witl the end in view that ours
is a federa structure and our plan should b(
made accordingly and plan allocations
should be made accordingly to different
States so that these different States play an
effective role and put into real action
whatever effective measures art suggested in
the plan regarding social welfare, regarding
development of cottage and small-scale
industries and regarding all other aspects, so
that the problem may be partially solved a(
least. Without socialism, however this
problem cannot be solved.

Thirdly, Sir, we must mention the danger
from the multi-national houses. Of course,
this point has been put forward by the various
hon. Members and I need not repeat. But |
would only utter a word of caution. Already,
we are in the grip of this capitalist economy.
Already, we are in the grip of a few houses in
the country. Already, the poor people are
being exploited. So, at least, the present Gov-
ernment, according to their manifesto and
their policy statements, should give a real
shape to it in future by re-drafting this Plan
as suggested,

With these words, Sir, I conclude,

PROF. SOURENDRA BHATTA-
CHARJEE (West Bengal): Mr. Vice-
Chairman. Sir, perhaps, it would b© better to
take this Draft, in the very nature of things, as
a tentative one and not as one to be endorsed
here OT out of hand rejected. The resolution
adopted by the National Develop-ment
Council at its meeting held on March 18 and
19, as has been quoted at the beginning of this
debate, is a clear indication that this Plan
obviously cannot be taken as having received
a final shape or could receive a final seal of
approval. At least, it can be a document for an
extensive and inten. sive discussion from
certain points of view.
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The first thing that occurs to me is the
point which has been referred to by my
friend, the previous speaker, comrade
Amarprosad Chakraborty. along with whom
we are a constituent of the left front from
West Bengal. A point has repeatedly been
raised from differe.at sides of the House,
regarding a certain aspect of a national con-
sensus. There was a resolution which was
adopted at the time of the Second Five-Year
Plan. Comrade Bhupesh Gupta was lamenting
that the proclaim ed objectives of the Second
Five-Yea.' Plan, as was adopted by this
House, had been turned down. I am at a loss
to understand as to what are those objectives
whose rejection Comrade Bhupesh Gupta
laments. From the time of Pandit Nehru we
have seen an utter confusio.n in semantics
when socialistic pattern and then socialism
were imposed on us as the national objectives
while maintaining the essential capitalistic
structure of our economic policy. A novel
thing has been introduced in our country
mixed economy, the private and the public
sector. But it has been proved to the hilt after
a lapse of 25 years, more than 25 years, of
planning that this is a device to buttress and
to strengthen the private sector, that is, the
capitalist sector at the expense of the public
sector, namely, public money. It will be
evident from the various statistics provided
by the Government itself. It is a known fact
that 73 monopoly houses control a major part
of our finance. Much was made of the
nationalisation of banks. It is also a known
fact that these monopoly houses draw their
finance mainly from these nationalised banks
and the banks in the private sector. Only the
other day, in this House, the hon. Finance
Minister very firmly rejected a suggestion for
the nationalisation of banks having a deposit
of over Rs. 100 crores. This reveals the mind
of the present Government that they are not
only not in favour of doing away with private
capital, but, they are for strengthening it.
These monopoly houses are
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drawing finance from the nationalised banks.
At the same time, they have banks with large
public deposits al their command. So, mixed
economy is really another name for capitalist
economy as will be borne out by the picture
that is presented in the country in the
economic field. It is a very well known
saying that the rich have grown richer and the
poor poorer. The extent of this aspect is not,
perhaps, fully revealed by these cliches. The
concentration of wealth had become larger
since the time of the findings of the
Monopoly Commission headed by Prof.
Prasanta Mahalanobis. So, unless we are
ready to examine the question of fundamental
approach towards our national economy,
perhaps the solution of the problems facing
the country will not be possible. If we just
flounder within the framework that has been
presented in this coun-try ad these years,
then, what happened from 1975 to 1977, that
is, the evil of authoritarianism, unabashed
authoritarianism, may be re-enacted. What
happened in the Lok Sabha elections and
thereafter was a verdict of the people in
favour of restoration of democracy against
authoritarianism. But side by side, it was a
verdict against the rule of unabashed exploi-
tation of the common man. If that aspect is
not recognised and we do not take a new look
in our fundamental approach, perhaps, the
repetition of that sordid and traumatic
experience may not be avoided in spite -of the
best wishes on the 6 P.M part of those who
are ruling the destiny of our country and
upholding democratic institutions. The
democratic institutions were given the go-by
during the emergency years, Or I should say,
even long before that in my part of the
country, i.e. in West Bengal, in other parts, in
Andhra Pradesh, in a portion of Bihar. People
had a bitter taste of this during emergency
and even long before that time. If we do not
want repetition of the very same thing, we
should be prepared to examine seriously the
question of changing the existing social
system that has been in vogue in our
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country. It is no use just examining the
details within the frameworii of the existing
social structure.

Even views from that point of view this
document leaves large gaps. It is apparant
that the removal of unemploymentand
the removal of illiteracy have been given high
priority, but in concrete terms what does it
amount to?  Apart from ihe question of
percentage, the detau” that have been
worked out are fantastic, largely a
guess-work. It is a bit surprising to find
such large gaps in a Plan document. At the
same time, our Prime Minister is very
specific in saying, when he assumed power,
that in the course of ten years' time tlie
problem of unemployment will be solved. We
came to the House one year later and so it
could be said that in nine years' time
unemployment will be solved. The other day
one of the senior-most Members of
this  House, Comrade Bhupesh Gupta,
corrected it when he was confronted with that
question. He said 8 years and 10 months,
to be more specific. Butthere isno blue-
print, no trustworthy picture as to how
this employment would be secured. It is
largely a guess-work, nothing to inspire
confidence.

In the educational field with which I am
concerned direct it is good that the priority is
given to the spread of the elementary
education, to the removal of illiteracy, but
then I find a very strange theme in the
background of such loud protestation. On
page 220, item 14.4, it is said:

"It is now proposed to accelerate the
pace of expansion considerably and to
fulfil the directive of article 45 of the
Constitution in about ten years."

Our consitency is phenomenal in 1950;
When the Constitution was promulgated, we
said that the objective will be achieved in ten
years. And now in the year 1978 after we
have covered a long path, again we say that
in about 10 years' time it is expected to
achieve this object.
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Now the details that have been worked out
in regard to the spread of elementary
education, removal of illiteracy, the task of
formal or informal education, the task that
has been elaborated in this connection pre-
suppose an administrative apparatus which is
very effection but it is nowhere there. So the
expectations are bound to be belied if a very
straight forward course is not adopted in this
regard, regarding the spread of elementary
education and removal of illiteracy.

Regarding secondary  education, a
dangerous proposition has been put
forward—contraction of  even the
opportunity of secondary education. So long
we had been told that higher education was
not meant for all . Now it is said that even
secondary education is not meant for all. It is
clearly stated that it would be necessary to
just restrict further expansion of secondary
education. Now there 's a demand side by
side that education should be made free up to
the secondary stage. In many parts of the
country, already education up to the
secondary stags is free. Here an idea has
been put forward that the secondary
education should not be free, "It should bear
reasonable relationship with the cost of
providing eduaction." Now this is a very
pernicious idea. In the name of egalitarian
society; it has been said that the public
schools ar.i the high priced schools are
inconsistent with it.

THE VICE-CHAIRMAN (SHRI SYPID

NIZAM-UD-DIN): Please conclude
now.
SHRI SOURENDRA BHATI.4-

CHARIJEE: Simultaneously with it, in an
egalitarian society, education at least up to
the secondary stage cannot be made a
commodity to be sold and bought.

In the case of higher education, that idea
has been made more pronounced. It is said
that the universities may not be proliferated.
I have expressed my opinion against this
even earlier but
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[Shri Sourendra Bhattacharjee] very faulty draft with many p«rnici-ous
suggestions and it should, therefore, be totally

the existing ones have to be maintained at .
& re-drafted and re-examined.

State cost and those who are fit to receive
higher education should be encouraged by the
State and should not depend on private
income. Just by providing scholarships, the
poorer sections of the society cannot be given
support and cannot be given proper education
and proper protection. So, on the one hand, I
would suggest that we should have a fresh
look regarding the fundamental approach
towards our economy and, on the other, I
would say that it is a very incomplete and

THE VICE-CHAIRMAN (SHRI SYED
NIZAM-UD-DIN): The House stands-
adjourned till 11 A.M. tomorrow.

The House then adjourned at
eight minutes past six of the clock
till eleven of the clock on Thursday,
the 11th May, 1978.



